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b ‘take up the Clauses.

financial year ended on the 31s{ day
of March, 1981, in excess of the
amounts granted for those services
and for that year, be taken into
consideration.”

MR, CHAIRMAN: The question is:

“That the Bill to provide for the
authorisation of appropriation of
moneys out of the Consolidated
Fund of India to meet the amounts
spent on certain services during the

financial year ended on the 31st day

of March, 1981, in excess of the
amounts granted for those services
and for that year, be taken into
consideration,”

The motion was adopted.

MR. CHAIRMAN: We shall now

The question

“That Clauses 2 and 3 and the
Srhelule stend part of the Bill.”

The motion was adopted.

"~ Clauses 2 and 3, qnd the Schedule
were added to the Bill.

MR. CHAIRMAN: The question is:

“That Clause 1, the Enacling
Formula and the Title stand part of
the Bill.” g

The motion was adopted.

Clause 1, the Enacting Formula and
the Title were added to the Bill.

SHRI PATTABHI RAMA RAO: I
beg to move;

“That the Bill be passed.”
MR. CHAIRMAN: The question is:
“That the Bil] be passed.”

The motion was adopted.

e

MR. CHAIRMAN: Items Nos. 11, 12,
13 and 14 have to be taken up toge-

' ther for which five hours have been

_allotted,

14.26 hrs.

RESOLUTION RE. RECOMMENDA-
TIONS OF THE RAILWAY CONVEN-
TION COMMITTEE; DEMENDS FOR
GRANTS (RAILWAYS), 1483-84;
SUPPLEMENTARY DEMANDS FOR
GRANTS (RAILWAYS), 1982-83; AND
DEMENDS FOR EXCESS GRANTS
(RAILWAYS), 1980-81

MR. CHAIRMAN: The House will
now take up the Resolution regarding
approval of the Recommendations of
the Railway Convention <ommittee
and discussion agnd voting on Demands
for Grants (Railways) for 1983-84,
Supplementary Demands for Grants
(Railways) for 1982-83 and Demands
for Excess Grants (Railways) for
1980-81 for which 5 hours have been
allotted.

Hon. Members present in the House,
whose cut motions to the Demands
for Grants have been circulated, may,
if they desire to move their cut mo-
tions, send slips to the Table within
15 minutes indicating the serial rum-
bers of the cut motions they would
like to move,

A list showing the serial numbers
of cut motions moved will be put up
on the Notice Board shortly. In case
any Member finds any discrepancy in
the list he may kindly bring it to the
notice of the Officer at the Table
without delay.

Motions moved:

“That the respective sums not ex-
ceeding the amounts shown in the
third column of the Order Parper be
granted to the President of India out

of the Consolidated Fund of India
to defray the charges that will come
in the course of payment the year
onding the 31st day of March, 1984,
in respect of the heads of demnnd.
entered in the second column there~
of against Demand, Nos. 1 fo 18>
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“That the respective Supplemen-
tary Sums not exceeding the amo-
unts shown in the third column of
the order Paper be granted to the
President out of the Consolidated
Fund of India to defray the charges
that will come in course of payment
during the year ending the 31st cay
of March, 1983 in respect of the
heads of Demands entered in the

second column thereof—

Demand Nos, 1 and 3 to 16.”
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“That the respective excess sums,
not exceeding the amounts sho
in the third column of the Order
Paper be granted to the President:
of India out of the Consolidated
Fund of India to make good the-
excess on the respective grants dur-
ing the year ended on the 21st day
of March, 1981, in respect of the
following Demands entered in the
second column thereof

Demand Nos. 3 to 7, 9 to 13 and

16.”

Demands for Grants (Railways) for 1083-84 submitted to the vote of Lok Sabha

Amount of De-

No. of Name of Demand
Demand mand for Grants.
submitted to
the Vote of’
the House
1 2 3
Rs.

1. Railway Board .
Miscellaneous Expenditure (General) .

General Superintendence and Services .

® 2N 8w Lo

Operating Expenses—Trzffic

10. Operating Expenses—Fuel . .

11.  Staff Welfare and Amenities .
12. Miscelancows Working Expenses .

13. ProvidnentFund,Pension andotlLer Retiremeni Ber cfits

34. Appropriation to Funds .

Repairs and Maintenance of Permanent Way and Works
Repairs and Maintenance of Motive Power

Repairs and Maintenance of Carriages and Wagons
Repairs and Maintenance of Plant and Equipment
Operating Expenses—Rolling steck 2nd Equipment

4,38,34,000,
32,12,65,000 ;
197,63,19,000
399,73,63,000
337,86,28,000

o

501,24,86,000
212,77,25,000
371,19,12,000
399,40,84,000
810,45,32,000
145,75,32,000
205,68,11,000
185,62,71,cco

» 1004,43,15,000

15. Dividend to General Revenues, Repayment of lern teken frem Gearel
Revenues and Amortization of Over-czpitalizeticn . 636,62,01,0c0
36. Assets—Acquistition, Construction and Replacement
Revenue . . . . . . . . . . . 11,99,50,000
Other Expenditure . » . . o . . > .3184,20,48,000
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Supplementary Demands for Grants (Railways) for 1982-83 submitied to the Vote of Lok Sabka
No. of Name of Demand Amount of De-
Demand mand for Grants
submitted  to
the Vote of
the House
1 2 3
|
Rs.
1. Railway Board . . . 27,68,000
3. General Superintendecnce and Services . - p 6,42,78,000
4. Repairs and Maintenance of Permanent Way and Works 18,45,77,000
5. Repairs and Maintenance of Motive Power . 2,00,89,000
6. Repairs and Maintenance of Carriages and Wagons . 20,10,20,000
7. Repairs and Maintenance of Plant and Equipment . 6,08,53,000
8. Operating Expenses—Rolling stock and Equipment . 9,78,76,000
9. Operating Expenses—Traffic 12,27,49,000
10. Operating Expenses—Fuel . 51,99,19,000
11.  Staff Welfare and Amenities 3,00,01,000
12. Miscellancous Working Expenses . 18,43,17,000
13. Provident Fund, Pension and other Retirement Benefits 19,92,74,000
14. Appropriation to Funds 55,94,50,000
15. Dividend to General Revenues, Repayment of loan taken frcm  General
Revenuesand Amortization of Over-capitalization . - 21,75,34,000
16. Assets—Acquisition, Construction and Replacement Other Experditure « 103,¢6.53,cc0
Demands for Excess Grants (Railways) for 1980-8 1 submitted to the Vote of Lok Sabha
No. of Name of Demand Amount of De-
Demand mand submitted
to the Vote
of the Houmse
1 2 3
Rs.
3. General Superintendence and Services 2,06,16,289
4. Repairs and Maintenance of Permanent Wayand Works 3:54,41,845
5. Repairs and Maintenance of Motive Power 4,96,57,930
6. Repairs and Maintenance of Carriages and Wagons 10,03,79,527
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3
5 7. Repairs and Maintenance of Plant and Equipment 5,77,08,884
1 9. Operating Lxprnses—Traffic 6,57,60,855
10, Operating Expenses—Fuel . 10,23,53,364
11. Staff Welfare and Amenities 3,55,14,944
12. Miscellaneous Working Expenses 8,25,26,575
13. Provident Fund, Pension and other Retirement Bencfits 10,57,60.2C9
16. = Assets—Acquisition, Gonstruction and Replacement 181,71,37,208
THE MINISTER OF RAILWAYS 14.30 hrs.
(SHRI A. B. A. GHANI KHAN CHQU' [Shri Somnath Chatterjee in the
DHARY): I beg to move the following Chair

resolution : —

“That this House approveg the re-
commendations made in paragraphs
63, 64, 67 and 70 contained in the
Seventh Report of the Railway Con-
vention Committee 1980, appointed
to review the rate of dividend pay
able by the Railway undertaking to
General Revenues as well as other
ancillary matters in connection wita
Railway Finance and General
finance, which was presented to the
Parliament on 5-11-1982.”

“That this House further directs

- that the action taken by Government

on the other recommendations made

in this Report should be repprted to
the Committee ”

Sir, the Railway Convention Com-
mittee 1980 was constituted in October,
1980 by a resolution adopted by both
Houses in August, 1980 to review the
rate of dividend payable by the Rail-
way undertaking to the General Reve-
nues as well as other ancillary matters
in connection with the relationship bet-
ween Railway Finance and General
Finance and make recommendations
thereon, The Committee selected for
examination 16  subjects covering
various facts of Railway working in-
cluding Sixth Plan projections, contri-
bution to Depreciation Reserve Fund
and Rate of Dividend etc,

Memoranda on all these subjects
have been submitted by the Ministry
of Railways to the Railway Convention
Committee in addition to two iterim
Memoranda, The Committee have al-
ready considered some of these sub-
jects and have submitted their reports
thereon, e.g., on Rules of Allocation
and Fifth Plan Performance.

In the first Memorandum submitted
in January 1981 the Committee was
requested to permit the continuance of
the financial arrangements between the
Railways and the General Finance as
rIcommended by the Railway Conven-
tion Committee-1977, for the years
1980-81 and 1981-82 pending their final
recommendations for the Sixth Plan,
The Railway Convention Committee-
1980 agreed in their First Report, to
these proposals of the Ministry of Rail-
ways. These recommendations con-
tained in the First Report of the Com-
mittee were later on approved by this
House,

Having regard to the fact that pre-
paration of the Memoranda on some
important subjects like Rate of Divi-
dend payable by Railwayg {o (‘eneral
Revenues, contribution ‘o Depreciation
Reserve Fund, etc, took some iime, a
Second Interim Memorandum was sub-
mitted to the Committee in January,
1982 requesting for their permission for
continuance in 1982-83 also lhe finan-
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eial arangements between the Railways
and the General Finance as applicable
to the year 1981-82, pending finalisa-
tion of recommendatoions for the entire
Sixth Plan Period. The only changes
which the Ministry of Railway had put
forth for the consideration of the Com-
mittee were for raisng the appropria-
tion to Depeciation, Reserve Fund and
the Pension Fund to Rs, 500 crores and
Rs. 150 crores, respectively, The Com-
mittee agreed to this arrangement in
their Fourth Repot and the same was
reflected in the Railway Budg2t 1982-
83. The relevant recommendations
were also approved by this House,

The Committee have since examined
the Memoranda submitted by the
Ministry of Railway containing the
proposals regarding the rate of divi-
dend payable by the Railways to Gene-
ral Revenues, Contribution to Depre-
ciation Reserve Fund, etc. during the
Sixth Plan period 1980—85 and their
recommendations for the first four
yvears of the Plan period are now avail-
able in the Seventh Report. The Bu-
dget which I presented to the House on
24-2-1983 has been framed on the basis
of these recommendations. Briefly
stated, the Railways will now
pay a dividend of 6.5 per cent on all
Capital made available less elemenis
no which subsidy is calculated, after
1-4-1980 instead of the earlier rate of
6 per cent. This rate of 6.5 per cent has
been fixed with reference to the ave-
rage borrowing rate of Government
anticipated for the period 1980—85. In
addition, the quantum of payments to
States in lieu of Passenger Fare Tax,
etc,, has also been increased hy raising
the rate of contribution on pre-March
1964 capital from 1 per cent to 1.5 per
cent i.e,. the estimated payments in-
creasing from Rs, 17.52 crores (appro-
ximate) to about Rs, 26.74 crores per
annum,

The action taken on the other re-
commendations will as usual be inti-
mated to the Committee for their fur-
ther consideration,

(Rlys), 1982-83 & DEG
(Rlys), 1980-81

With these few words, I commend
the Resolution for the consideration of
the House. I would also like to express
my thanks to the Chairman and Mem-
bers of the Committee for their sympa-
thetic consideration of the problems of
the Railways, while recommending the
revised rate of dividend payable to
General Revenues.

SHR]I BHOGENDRA JHA (Madhu-
bani): T beg to move:

“That the Demand "nder the Head
‘Railway Board’ be reduced by RS.
100”

‘Necessity of constructing Sakri-
Hasanpur new line’ (2)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Necessity of restoring Nirmalj-
Thirthithg railway line by cons-
tructing a bridge over river Kosi]
(3)

“That the Demand under the Head
‘Railway Board’ be reduced by RS,
100.”

“[Postponment of conversion of
Samastipur-Darbhanga railway
line into broad gauge line.]” (4)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs.
100"

[Necessity of abolishing the
Railway Board.] (5).

“That the Demand uncer the Head
‘Railway Board’ be redced by RS,
100.”

[Necessity of workers’ partici-
pation in management..](6)

“That the Demand under the Head
‘Miscellaneous Expenditnre (Gene-

ral)’ be reduced by Rs. 100.”

[Need for remodelling of Jay
Nagar railway station for impro-
ved facilities for trains emp-
loyees land passengers.] (224).
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“That the Dethand inder the Head
Mjiscellanlous Expenditure—General
be reduced by Rs. 100,”

[Need for an over-bridge or the
Crossing to the north of Darbhan-
ga Junction on N.E. Railway.]
(225)

“That the Demand under the Head
Operating Expenses-Traffic be redu-
ced by Rs. 100.”

[Need for rur{ning an Express
train between Samastipur-Howrah-
Samastipur daily] (234).

“That the Demand under tre Head
Operating Expenses—Tratfic be re-
duced by Rs. 100”

[Need for running a daily Pra-
yag-Tanakpur (Jay Nagar) Ex-
presg on Metre gauge line] (235).

“That the Demand under the Head
Operating Expenses—Traffic be re-
duced by Rs, 100"

[Need for making 153 UP-154
Dn, a tri-weekly train directly via
Mirzzapur-Allahabad] (236).

“That the Demand under the Head
Operating Expenses—Tratfic be re-
duced by Rs. 100"

[Need for running 105 Up and
106 Dn, train as Samastipur-New
Delhi Super Fast Express] (237).

“That the Demand under the Head
Railway Board be reduced to Re. 1”

[Need for recognition to labour
uniong on basis of secret ballot.]
(259)

“That the Demand under the Head
Raflway Board be redced to Re. 1.”

[Property of postponing conver-
sion and construction of Samasti-
pur-Darbhanga and Sakri-Hasan-
pur lines.] (260).

“That the Demand under the Head
Railway Board be reduced to Re.l.”
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[Necessity of abolishing the
Railway Board.] (261).

“That the Demand under the
Heaq Railway Board be reduced to
Re, 2

[Need for worker's participa-
tion in management.] (262).

“That the Demand under the Head
Railway Board be reduced by Rs.
100.”

[Need to curb the chronic late
running of trains on N,E.R. and
Eastern Railway.] (287).

“That the Demand under the Head
Railway Board be reduced by Rs,
100.”

[Extremely reduced railway
facilities in the Mithila ragion of
North Bihar in terms of the num-
ber of trains, line-dislocation, con-
necting trains.] (288).

“That the Demand under the Head
Railway Board be reduced by Rs.
100.”

[Need for regularising the ser-
vices of sasu] labourers.] (289).

“That the Demand under the Head
Railway Board be reduced Ly Rs.
100"

[Need for link honus and pro-
motion to productivity, efficilncy
and integrity.] (290)

“That the Demand under the Head
Railway Board be reduced by Rs,
100.”

[Need to implement Supreme
Court’s orders in writ petition Nos,
147/83, 454/83, 493/83, SLP (Civil)
No. 217/83 dated 14-2-83_] (291)

“That the Demand under the Head
Repairs and Maintenance «f Per-
manent Way and Works be rcduced
by Rs. 100.”
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[Need to convert Tektar,
Mwitha and Korahia Halts on
N.ER. into formal stations undex
Samastipur Division.] (297)

“That the Demand under the Head
Repairs and Maintenance of Per-
manent Way and Works be reduced
by Rs. 100.”

[Need for revamping and re-
modelling Madhubani railway
station on N.ER. and improving
its waiting rooms,] (298)

“That the Demand under the Head
Assets—-Acquisition Construction
and Replacement be reduced by Rs.
100.”

[Need to plant mango, coconut
and other trees on both sides of
the railway lines thrnughout the
country.] (301)

“That the Demand under the Head
Assets—Acquisition Construction
and Replacement be reduced by Rs.
100.”

[Need to have a modern mar-
ket place and small workshops on
railway land at khajauli kam-
taul, Madhubani and Sakri under
Samastipur Division of N_E_R.]
(302)

“That the Demand under the Head
Assets-Acquisition Construction
and Replacement be reduced by Rs.
100.”

[Need for completing immedi-
ately the conversion of Barauni-
Katihar metre gauge into broad
Gauge.] (303)

“That the Demand under the Head

Assets—Acquisition Construction
and Replacement bhe reduced by
Rs. 100.”
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[Need to construct a new

Muzaffarpur-Benibad  Darbhanga

direct rail (broad gauge) line.]

(304)

“That the Demand under the Head
Assets—Acquisition Construction and
and Replacement pe reduced by Rs.

100.”

[Need to complete survey of
Darbhanga-Jay Nagar line con-
version to broad gauge]. (305).
“That the Demand under the Head

Assets—-Acquision Construction
Assets—Acquision Construction and
100.”

[Need for survey of Sitamarhi-
Jay Nagar-Loukahabhazar railway
line.] (306)

“That the Demand under the Head
Railway Board be reduced by
Rs. 100.”

[Need for introducing a new
Jaynagar (Janakpur) Allahabad
city (Prayag) express (metre
gauge) on N.E. Railway] (1439).
“That the Demand under the Head

Railway Board be reduced by Rs.
100.”

[Need to shift the Rajendra-
pul halt further south to the nor-
thern terminus of the bhridge for
the convenineec of passengers to
and from Simariaghat] (1440)
“That the Demand under the Head

Railway Board be reduced hy Rs,
100.”

[Need for continuing produc-
tion of wages as ‘well as repair
work at Samastipur work shop
on N.E. Railway.] (1441)

“That the Demand nnder the Head
Railway Board be reduced by Rs.
100.”

[Need to retransfer Dalsinges-

rai, Ujiarpur, Naziganj, and Sat-

hajagat stations from Sc.npur to

Samastipur Division,] (1442).

“That the Demand under the Head
Railway Board be reduced by Rs,
100.”
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[Need for removing the stop-
pages of all express trains bet-
ween Samastipur and  Barauni
express Dalsingsarai.] (1443)

“That the Demand inder the Head
Railway Board be reduced by Rs.
100.”

[Need to, retime the arrival
and departure of all trains at
and Samastipur towards Dar-
bhanga keeping in view the con-
venience of passengers from and
for far off places on the broad
gauge lines.] (1444).

SHRI M. RAMANNA RAI Kasar-
god): I beg to move,

“That the Demand under the Head
Railway Board be reduced io Re,
1.!'

[Discontinuation of  sleeping
berth facility fo the catering staff
and other running staff in the
Nizamuddin- Mangalore- Chocin
Jayanti Janata and other fast
long distance trains.] (12)

“That the Demand under the Head
Railway Board be reduced to Re,
1."

[Failure to introduce a direct
train service from Ahemdabad to
Trivandrum via Bangalore.] (13)

“That the Demand under the Head
Railway Board be reduced {o Rs. 1”

[Failure to introduce a direct
train from Rourkela to Trivan-
drum.] (14)

“That the Demand under the Heag
Railway Board be reduced to Re. 1”

[Failure to start Klrala Ex-
press from Trivandrum and Ban-
galore by changing existing sys-
tem.] (15)

“That the Demand under the Head
Railway Board be reduced to Re. 1”

[Failure to start direct train
from Bombay to Mangalore.] (16)
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“That the Demand under the Head
Miscellaneous Working Exprenses be
reduced to Re, 1”

[Failure to pay adequate com-
pensation to accident victims.]
(17)

“That the Demand under the Head
Miscellaneous Working Expenses be
reduced to Rs. 1.”

[Failure in giving empoyment
to next kins of railway accident
victims.] (18)

“That the Demand under the
Head Miscellaneous Working Ex-
penses be reduced by Rs, 100"

[Need for improvement in
quality of food supplied in Kerala
Express, Jayanti Janata and other
fast long distance trains ] (19),

“That the (Demand under the
Head Miscellaneous Working Ex-
penses be reduced by Rs, 100.”

[Need for giving job security
to catering staff and absorbing
the temporary catering staff in
the service.] (20).

“That the Demand under the
Head Miscellaneous Working Ex-
penses be reduced by Rs, 100.”

[Need to improve security
arrangements in the trains fo
save passengers from dacoits and
robbers.] (21).

“That the Pemand under the
Head provident Fund, pension and
other Retirement Benefils be re-
duced by Rs, 100"

[Need for payment of enhanced
rate of pension to retired emp-
loyees.] (22)

“That the Demand under the
Head Assets-Acquisition Consirue-
tion and Replacement be reduced
by Rs. 100.”

[Failure to take up the construc-
tion of Mangalore-Bombay West
Coagt wailway line.] (23).
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“That the Demand under the
‘Head Assets-Acquisition Construc-
tion and Replacement be reduced
by Rs. 1007,

[Failure to convert the existing
metre gauge line from Mangalore
to Bangalore via Hasan into broad
gauge.] (24),

“Tumat the Demand under the
Head Assets-Acquisifion Construc-
tion and Replacement be reduced
by Rs, 100".

[Failure to conduct research
for improving and modernising
steam engines so as use the
locally available coal.] (25).

“That the Demand under the
Head Assets-Acquisition Construc-
tion and Replacement he reduced
by Rs, 100”.

[Need for increasing number of
sleeping berth quota at Kasargod,
Kanhangad and Payyannur

- stations for Malabar Express.]
(26).

“That the Demand under the
Head Assets-Acquisition Construc-
tion and Replacement be reduced
by Rs. 100".

[Need to stop Trivandrum-Man-
galore Express at Majeswaram
stafion during the day.] (27).

“That the Demand under the
Head Assets-Acquisition Construc-
tion and Replacement be reduced
by Rs. 100".

[Need for providing quarters
with amenities to the fworkers in
the catering service in Madras
Central railway station.] (28).

“That the Demand under the

Head Assets-Acquisition Construcs
tion and Replacement be reduced
by Rs. 100.”

[Need for reducing retiring room
charges for genuine passengers
at railway stations] (29).
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“That the Demand under the
Head Assets-Acquisition Construc-
tion and Replacement be reduced
by Rs, 100.”

[Need for replacing the rotten
and leaking old coaches of the
Madras-Mangalore Mail . and
Madras-Mangalore West Coast
Express,] (30),

“That the Demand under the
Head Assets-Acquisition Construc+
tion and Replacement be reduced
by Rs. 100.”

[Need for more coffee and tea
stalls at Trivandrum, Earna<
kulam, Calicut and Mangalore
railway station.] (31).

“That the Demand under the
Head Assets-Acquisition Construc=
tion and Replacement be reduced
by Rs, 100.”

[Need for constryction of over
bridge at Kasargod railway sta-
tion.] (32).

“That the Demand under the
Head Assets-Acquisition Construc-
tion and Replacement be reduced
by Rs, 100.”

[Need for expansion of Kasar«
god railway station by construc-
ting more platforms.] (33),

Head Assets-Acquisition Construcs
tion and Replacement be reduced
by Rs. 100.”

[Need to provide proper re-
servation facilities and to elimi=
nate malpractices in the reserva-
tion in big cities,] (34).

«That the Demand under the
Head Assets-Acquisition Construc-
tion and Replacement be reduced
by Rs. 100.”

[Neeq for electrification  of
railway lines in Kerala.] (35)-

«That the Demand under the
Head Assets-Acquisition Construc=
tion and Replacement be reduced
by Rs. 100.” 3 -
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[Need for doubling the Manga-
lore Cochin line](36).

“That the Demand under the
‘Head Assests-Acquisition Construc-
‘tion and Replacement be reduced
by Rs. 100.”

[Need for reducing the railway
fare of second class for low in-
come group passengers,] (37).

SHRIMATI PRAMILA  DANDA-
“VATE (Bombay North Central): I
‘beg to move:

“That the Demand under the Head
Operating Expenses Traffic be re-
duced by Rs, 100"

Need for additional frequency
of suburban trains in Bombay,
Western Railway,] (38.

“That the Demand under the Head
‘Operating Expenses 'I'raffic be re-
«duced by Rs, 100"

[Need to provide more subur-
ban trains on Central Railway in
Bombay.] (39).

“That the Demand under the Head
‘Operating Expenses Traffic be re-
-duced by Rs, 100"

[Need to make provision for
additional special coaches in
suburban trains in Bombay cal-
cutta and Madras.] (40),

“That the Demand under the Head
‘Operating Expenses Traffic be re-
duced by Rs, 100"

[Need for better security mea-
sures for women passengers in
subrban trains,] (41),

“That the Demand under the Head
‘Operating Expenses Traffic be re-
‘duced by Rs, 100,”

[Need to make provision of
movements free platforms on all
‘main stations on Railway.] (42),

" “That the Demand under the Head
'Operating Expenses Traffic be re-
«duced by Rs, 100"
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[Need for fencing of railway
lines all over suburban track in
Bombay.] (43).

“That the Demand under the Head
Operating Expenses Traffic be re-
duced by Rs, 100,

[Need to provide foot~over
bridges al] over Bombay.] (868)

“That the Demand under the Head
Operating Expenses Traffic be re-
duced by Rs. 100.”

[Need for extension of foot=-
over bridge between parel and
Elophinstine Road station.] (869).

“That the Demand under the Head
Operating Expenses Traffic be re-
duced by Rs, 100,

[Need to provide more  rest
rooms for women passengers at
Bombay V. T.] (870).

“That the Demand under the Head
Operating Expenses Traffic be re=-
duced by Rs, 100,

[Need to clean toilets 2t rail-
way station,] (871),

“That the Demand under the Head
Operating Expenses Traffic be re-
duced by Rs, 100,

[Need to give protection to
women passengers in ail suburban
trains,] (872).

“That the Demand under the Head
Operating Expenses Traffic be re-
duced by Rs, 100,

[Need to provide special rail-
way Dpolice on all suburban
trains,] (873).

“That the Demand under the Head
Operating Expenses Traffic be re-
duced by Rs, 100.”

[Discontinuation  of the work
of West Coast rail line.] (910).

“That the Demand under the Head
Operating Expenses Traffic be re=
duced by Rs, 100.”
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[Need to have adequate rail
service between Kanpur and Rat-
nagiri,] (911),

SHR] A. K. ROY (Dhanbad): I
beg to move:

“That the Demand under the
head Railway Board be reduced by
Rs. 100.”

[Need for running  passenger
trains between Dhanbad and Sin-
dri on the lines now used oly for
the goods trains on Eastern Rail-
way.] (75).

“That the Demand under the
head Railway Beard be reduced by
Rs. 100.”

[Need for extending Dhanbad-
Pathardih train up to Bhojudih
for wwhich the rail line js already
there on Eastern Railway.](76).

“That the Demand under the
head Railway Board be reduced by
Rs. 100.”

[Need for running one more
train during day between Dhan-
bad and Chandrapura on Eas-
tern Railway.] (77).

“That the Demand under the
head Railway Beard be reduced by
Rs. 100.”

[Need for connecting by a
shuttle, Bermo coalfieild with
Dhanbad-Chandrapura rail line.]
(78).

“That the Demand under the
head Railway Board be reduced by

Rs. 100.”

[Need for running one more
passenger train between Dhan-
bad and Gaya on TFastern Rail-
way.] (79),

“That the Demand under the
head Railway Board be reduced by
Rs. 100.”

(Rlys), 1982-83 & DEG
(Rlys), 1980-81
[Need for one more trip of
Dhanbad-Pathardih jocal train
with increased speed.] (80).

“That the Demand under the
head Railway Board he reduced by
Rs. 100.”

[Regular late running of How-
rah-Delhi Rajdhani Express.]
(81),

“That the Demand under the
head Railway Board be reduced by
Rs. 100.”

[Need to stop 'wagon breaking
between Dhanbad and Asansol
on Eastern Railway.] (82).

“That the demand under the
head Railway Board be reduced by
Rs. 100.”

[Need to provide lights  fans,
water in passenger trains on
Gomoh-Barka Khanal line.] (83).

“That the demand under the
head Railway Board be reduced by
Rs. 100.”

[Need for extension of Dhan-
bad-Hawrah Coalfield Express and
Black-diamond Express up to
Gomoh,.] (84).

“That the demand under the
head Railway Board be reduced by
Rs. 100.”

[Need for renaming of Gomoh
station as Netaji Subhashbad.]

(85).

“That the Demand under the
head Railway Board be reduced by
Rs. 100.”

[Need to construct an cver-
bridge at pradhan Khunta
station on Eastern Railway.] (86).

“That the Demand under the
head Railway Board be reduced by
Rs. 100.”

[Need to add more passenger
bogies to 129 up Passenger
train.] (87).
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“That the demand wunder the
head Railway Board be reduced by
Rs. 100.”

[Need to add more passenger

compartments  for Delhi to

" Jammu Tawi Express at Dhan-
bad station,] (88).

“That the demand wunder the
head Railway Board be reduced by
Rs. 100.”

[Need to increase reserved
berths for IInd Class in Bombay
Mail at Dhanbad, (89).

“That the demand under t{he
head Railway Board be reduced by
Rs. 100.”

[Need to prevent near stam-
pede by porters at New Delhi
station.] (90).

“That the demand under the

head Railway Board Le reduced by
Rs. 100.”

[Need for extension of Dhanbad
Railway over-bridg upto purana
Bazar.] (91),

SHRI KAMLA MISHRA MADHUKAR
(Motihari). I beg to move:

"”That the demand under the head
Railway Board be reduced by Rs. 100."

[Failure of Railway Board in ef-

fecting  economy in expenditure. ]
(153)

‘fThat the demand under the head
Railway Board be reduced by Rs 100.”

[F?ilure of Railway Board in pro-
gressive use of Official Language].
(154)

“That the demand under the head

Miscellaneous  expenditure (General)
be reduced by Rs 100.”

[Failure in conducting survey for
construction of new railway lines in
backward areas.] (155)

“That the demand under the head

Miscellaneous expenditure (General)

be reduced by Rs 100.”
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(Rlys) 1983-84, DSG 128
(Rlys), 1982-83 & DEG
(Rlys), 1980-81
[Failure in constructing a new
railway line from Hazipur to Sugauli
on N.E. Railway for the develop-
ment of Gandak command area.]
(156) . (
“That the demand under the head
Miscellaneous  expenditure  (General)
be reduced by Rs. 100.”

[Failure to conduct survey for
direct rail line from Mehsi to Sita-
marhi.] (157)

“That the demand under the head
General superintendence and Services
be reduced by Rs. 100.”

[Need to improve the working of
Divisional Offices of the Railways.]
(158)

“That the demand under the head
General Superintendence and  Services
be reduced by Rs. 100.”

[Shortage of requisite staff in Di-
visional Offices as a result of which
the letters of Members of Parlia-
ment are not attended to in time.]
(159)

“That the demand under the head
General Superintendence and Services
be reduced by Rs. 100.”

[Need to curb extravagance by
General Managers of Railways.]
(160)

“That the demand under the head
General Superintendence and Services
be reduced by Rs, 100.”

[Need to improve the condition of
railway  staff quarters at Motihari,
Pipra and Mehsi stations on N.E.
Railway.] (160)

“That the demand under the head
General Superintendence and Services
be reduced by Rs. 100.”

[Need to provide facilities for or-
ganisaing sports and cultural pro-
grammes to the railway staff of Moti-
hari and Sugauli Junctions on N.E.
Railway.] (162)

“That the demand under the head
Repairs and Maintenance of Perma-

nent Way and Works be reduced by -~

Rs. 100.”
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[Lack of parks, vegetation and
trees at Motihari, West Pipra and
Mehsi stations on N.E. Railway.]
(163)

“That the demand under the head
Repairs and Maintenance of Motive
Power be reduced by Rs, 100.”

[Need to improve the condition of
engines operating on Muzaffarpur-
Narkatiaganj and Raxaul Lines.]
(164)

“That the demand under the head
Repairs and Maintenance of Motive
Power be reduced by Rs, 100.”

[Need to develop Muzaffarpur and
Narkatiaganj Loco-sheds on N.E.
Railway.] (165)

“That the demang under the Head
Repairs and maintenance of Carriages
and Wagons be reduced by Rs. 100.”

[Bad condition of Muzaffarpur-

Delhi coach attached to Assam Mail.]

(166)

“That the demand under the Head
Repairs and Maintenance of Carriages
and Wagong be reduced by Rs, 100.”

[Bad condition of passenger trains
at Narkatia-Muzaffarpur and Rexaul
stations of N.E. Railway.](167)

“That the demand under the Head
Repairs and Maintenance of (Carriages
and Wagons be reduced by Rs. 100.”

[Lack of light arrangements in
second class compartments and bad
condition of fans in trains.](168)

“That the demand under the Head
Repairs and Maintenance of Carriages
and Wagons be reduced by Rs. 100.”

[Non-attendance of Complaints re-
garding lights and fans in second
class compartments of trains.](169)

“That the demang under the Head
Operating Expenses-Traffic be reduced
by Rs. 100.”

‘ [Need to attach a diesel or electric

engine to Son Bhadra Express

runing between Delhi and Patna

throughout.] (170),
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(Rlys), 1982-83 & DEG
(Rlys), 1980-81
“That the demand under the Head
Staff Welfare and Amenities be re-
duced by Rs. 100.”

[Need to open a high school for
the children of employees posted at
Muzaffarpur junction on N.E. Rail-
way.](201)

“That the demand under the Head
Staff Welfare and Amenities be re-
duced by Rs. 100.”

[Need to open a railway junior
~high schoot for the children of em-
ployees posted at Matihari junction
on N.E. Railway.](202)

“That the demand under the Head
Staff Welfare and Amenities be re-
duced by Rs. 100.”

[Need to open a railway college
for the children of employees posted
at Narkatiaganj junction on N.E.
Railway.](203)

“That the demang under the Head
Staff Welfare and Amenities be re-
ducld by Rs. 100.”

[Need to revise the pay scales and
provide uniforms and other facilities
to employees working in railway can-
teens.](204)

“That the demand under the Head
Staff Welfare and Amenties be reduced
by Rs. 100.”

[Need to carry out repairs and
renovation  of quarters allotted to
employees at  Mehsi, Chakia and
Motihari. ](205)

“That the demand under the Head
Miscellaneous working Expenses be re-
duced by Rs. 100.”

[Inferior quality of food served in
railway canteens and running trains.]

(206)

“That the demand under the Head
Miscellaneous Working Fxpenses be re-
duced by Rs. 100.”

[Need to check increasing cases of
dacoities, looting and murders in
- trains.] (207)
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“That the demand under the Head
Miscellancous Working Expenses be re
duced by Rs. 100.”

[Increasing  deterioration in the
catering services.] (208)

“That the demand under the Head
Miscellanous Working Expenses  be
reduced by Rs. 100.”

[Failure to check malpracticés in
Railway Protection Force.] (209)

“That the demand under the Head
Miscellaneous Working Expensts be
reduced by Rs. 100.”

[Need to infuse a sense of service
in the Railway Protection Force and
make them more responsible for na-
tional property.] (210)

" “That the demand under the Head
Miscellaneous ~ Working  Expresg be
reduced by Rs. 100.”

[Need to improve the service con-
ditions of personnel of Railway Pro-
tection Force.] (212)

“That the demand under the Head
Provident Fund, Pension and Other. Re-
tirement Benefits be reduced by Rs.
100.]

[Need to revise pay scales and
allowances and extend more facili-
ties to railway employees keeping in
view the rising prices.] (213)

“That the demand under the Head
Assets—Acquisition, Construction &
Replacement be reduced by Rs. 100.”

[Need to construct a broad gauge
line from Muzaffarpur to Rexaul on
N. E. Railway.] (214)

“That the demand under the Head
Assets—Acquisition Constructions  and
Replacement be reduced by Rs. 100“’

[Need to construct a branch line
from Hajipur to Sugauli on N.E.
Railway via Lalganj, - Sahebganj,
Kesaria and Areraj.] (215)
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-(Rlys) 1983-84, DSG 132
(Rlys), 1982-83 & DEG
{Rlys), 1980-81
“That the demand under the Head
Miscellaneous Working -Expenses be
reduced by Rs. 100.” '

[Need to make Railway Protection:
Force more effective.] (211)

“That the demand under the Head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to construct a new line from
Motihari to Siwan.] (216)

“That the demand under the Head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to construct a shed for pas-
sengers at Mehsi station on N. E.
Railway.] (217)

“That the demand under the Head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to expand the passenger
shed at Chakia station on N. E.
Rajlway.] (218)

“That the demand under the Head
Assets—Acquisition, Construction and

" Replacement be reduced by Rs. 100”.

[Inordinate delay in  construction
of shed for passengers at Muzaffar.
pur junction on N. E. Railway].
(219)

“That the.demand under the Head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to construct a shed on the
narrow gauge side of Muzaffarpur
junction on N. E. Railway.] (220)

“That the demand under the Head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Lack of all passenger amenities
on narrow gauge side of Muzaffarpur
station on N. E. Railway.] (221)

“That the demand undci’ the Head
Assets—Acquisition, Construction =~ and
Replacement be reductd by Rs, 100.”
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[Need to expand the shed constru-
cted at Sugauli junction on N. E.
Railway.] (222)

SHRI R. P. DAS (Krishnagar): I beg
to move:

“That that demand under the Head
Railway Board be reduced to Re. 1”.

[Failure to extend the pensionary
benefits at enhanced rates according
to the liberalised pension scheme to
those employees who were in service
before 31st March, 1979.] (307)

“That the demand under the Head
Railway Board be reduced to Re. 1”.

[Failure to speed up the absorp-
tion of the casual labourers of all
categories in regular service.] (308)

“That the demand under the Head
Railway Board be reduced to Re. 17.

[Fuilure to accord priority to
suburban and local trains over the
ordinary goods trains in the matter
of running them during the peak
hours.] (309)

“That the demand under the Head
Railway Board be reduced to Re. 1”.

[Failure to abosrb the assistant
booking clerk who were allured in
the service by the FEastern Railway
authorities during the last railway
general strike.] (310)

“That the demand under the Head
Railway Board be reduced to Re. 1”.

[Failure to recognise the labour
and other staff unions on the basis of
secret ballot.] (311)

“That the demard under the Head
‘Railway Board be reduced by Rs.

\ [Failure “to abolish the Railway
|+ Board.] (312) »
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(Rlys), 1982-83 & DEG -
‘(Rlys), 1980-81

“That the demand under the Head

Railway Board be reduced by Rs.
100.”

[Need to provide wholesome food
at reasonabl: prices in the long dis-
tance trains, particularly in the se-
cond class and do away with the
mixed diet.] (313)

“That the demand under the Head

Railway Board be reduceq by Rs.
100.” g

[Need to post a catering Inspec-
tor in all the important long distance
trains whose whole duty would be
to ensure good quality of food and
efficient service.] (314)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

[Need to implement the reco-
mmendations made by different Com-
mittees set up at the instance of the
Union Government in regard to feasi-
bility of introducing circular railway
in Calcutta.] (315)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

[Need to set up the work of Cal-
cutta Metro on a war footing and
make funds available without much
hindrance to its local authority.]
(316)

“That the demand under the Head
General Superintendence and Services
be reduced by Rs. 100.”

[Need to check reselling of subur-
ban tickets within the premise of
Krishnanagar, Ranaghat, Kanchrapara
and ‘many other stations.] (317)

“That the .demand under the Head
General Superintendence and Services
be reduced by Rs. 100.”
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[Need to adopt effective measures
to stop wagon breaking between
Dhubulia and Plassey.] (318)

“That the demand under the Head
General Superintendence and Services
be reduced by Rs. 100.”

[Need to indentify the R.P.F. per-
sonnel who are directly of indirectly
involved in connivance with Drivers
and Guards and other station staff in
opening the wagons in full public
view, particularly at Muragachha and
Plassey stations under Sealdah Divi-
sion almost regularly.] (319)

“That the demand under the Head
General Superintendence and Services
be reduced by Rs. 100.”

[Need to make the vigilance orga-
nisation at Sealdah  Division more
effective.] (320)

“That the demand under the Head
General Superintendence and Services
be reduced by Rs. 100.”

[Need to open a R.P.F. post at
Muragachha station under an effi-
cient offlicer with a view to stopping
wagon looting along the  section.]
(321)

“That the demand under the Head
General Superintendence and Services
be reduced by Rs. 100.”

[Need ‘o ensure safety and security
of passengers while travelling in
train against robberies and  snatch-
ing.] (322)

“That the demand under the Head
Operating Expenses—Traffic be reduced
by Rs. 100.”

[Need to extend Lalgola-Rana-

ghat passenger train upto Sealdah.}

(323)

“That - the demand under the Head
Operating Expenses—Traffic be reduced
by Rs. 100.”
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(Rlys) 1983-84, DSG 136
(Rlys), 1982-83 & DEG
(Rlys), 1980-81

[Need to make Lalgola fast
passenger train run on time by pro-
viding diesel engine should be used.]
(324)

“That the demand under the Head
Operating Expenses—Traffic be reduced
by Rs. 100.”

[Need to introduce a  super fast
train on the Sealdah Lalgola route
which may cover the distance in 4
hours.] (325)

“That the demand under the Head
Operating Expenses—Traffic be reduced
by Rs. 100.”

[Need to make adequate arrange-
ments for sale of tickets by open-
ing additional booking counters at
Krishnanagar City Jn. under Sealdan
Division.] (326)

“That the demand under the Head
Operating Expenses—Traffic be reduced
be reduced by Rs. 100.”

[Need to run express goods trains
for carrying foodgrains and essential
commodities direcy” 10 destinations.]
(327)

“That the demand under the Head
Operating Expenses—Traffic be reduced
by Rs. 100.” '

[Need to run a shuttle between
Ranaghat and Behrampori in the
early morning.] (328)

“Thay the demand under the Head
Operating Expenses—Traffic be reduced
by Rs. 100.”

[Need to attach an  additional
second class sleeper coach at Behram-
pori Court Station to the Midnight
Dn. Lalgola Passenger bound for
Sealdah.] (329)

“That the demand under the Head
Operating Expenses—Traffic be reduced
by Rs. 100.”

[Need to raise the Dn. Platform
at Muragachha Debagram and Plas-
sey under Sealdah Division.] (330)
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“Tha; the gemand under the Head
Operating Expenses—Traffic be reduced
by Rs. 100.”

[Need to provide mors  sanitary
facilities at Krishananagar, Ranaghat
and Kanchrapara stations.] (331)

“That the demand under the Head
Operating Expenses—Traffic be reduced
by Rs. 100.”

[Need to reintroduce the Lalgola

Express from Sealdah to  Lalgola.]
(332)
“That the demand under the head

Operating Expenses—Traffic be reduced
by Rs. 100.”

more local
to Lalgola.]

[Need to provide one
train from Ranaghat
(333)

“Tha: the demand under the Head
Operating Expenses—Traffic be reduced
by Rs. 100.”

[Meed to provide adequate number
of coaches in all the trains betwecn
Lalgola and Sealdah.] (334)

“That the demand under the Head
Operating Expenses—Traffic be reduced
by Rs. 100.”

[Need to make provision for fwo
moie additional trains from Krishna-
nagar one in the morning and the
»ther in afternoon.] (335)

“That the demand wunder {Me Head
Operating Expenses—Traffic be reduced
by Rs. 100.”

[Failure of the remote control sys-
tem which is one the reasons for late
running of trains in the Sealdah
Division.] (336)

“That the gethand under the Head
Operating Expenses—Traffic be reduced
by Rs. 100.”

[Need to reintroduce the old sys-
tem of running the short distance
passenger trains by scraping the rs-
mote control system.] (337)
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(Rlys)y, 1982-83 & DEG
(Rlys), 1980-81
“That the -demand under the Head
Staff Welfare and Amenities be reduced
to Re. 1.7

provision for
employees

[Failure to make
high schools for railway
in most of the important junction
stations like Naihati, Ranaghat,
Katwa, Burdwan, Bundel.] (338)

“That the demand under the Head
Staff Welfare and Amenities be reduced
to Re. 1.

[Faifure to provide adequate funds
for the upliftment of cultural life in
railway colonies.] (339)

“That the gemand under the Head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to convert Ranaghat-Lalgola
single line into double line as per
resolution unanimously adopted by
the West Bengal Assembly.] (340)

“That the demand under the head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to convert Bahadurpur,
Sonadanga and Bhabta into  block-
signal stations under Sealdah Divi-
sion to avoid late running of trains
in Lalgola-Ranaghat Section.] (341)

“That the demand under the Head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to extend electrification up-
toLalgola station.] (342)

“That the demand under the Head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

incomplete
Rana-

[Need to take up the
part of electrification of the
ghat-Gede section.] (343)

“Thay the demand under (he Head
Assets—Acquisition, Construction - and
Replacement be reduced by Rs. 100.”

[Need to provide additional termi-
nal facilities in Ranaghat Ja. _station
under Sealdah Division causing end=
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less difficulties in receiving trains
particularly from the single track
line.] (344)

“That th: demand under the head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to convert Santipur-Krishna-
nagar-Nabadwip narrow gauge line
in‘o broad gauge one.] (345)

“That the demand under the head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to take up the engineering
-cum-traffic survey for  construction
of a new broad gauge line from Kri-
shnangar Jn. to Shikarpur via Kari-
mpur along the existing out agency
route  under Eastern Railway.]
(346)

“That the demand under the head
Assets—Acquisition, Construction  and
Replacement be reduced by Rs. 100.”

[Need to take up sections so far
left out under Sealdah Division for
electrification.] (347)

“That the demand under the head
Assets—Acquisition, Construction  and
Replacement be reduced by Rs. 100.”

[Need to take up the construction
work of the Road overbridge at Ber-
hampore on NH 34 where the earth
work has already been completed
under Sealdah Division.] (348)

“That the demand under the head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to provide a second fort-
over-bridge  at Krishnanagar  City
Junction to connect the three up
and down platforms which is a long
felt necessity particularly during peak
hours.] (349)

“That the demand wunder the head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to provide a new leve] cro-
ssing near Kms, 97|3 on Lalgola sec-

tion between Badkulla and Krishna-
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nagar City Junction under Sealdah
Division.] (350)

SHRI SUSHIL BHATTACHARYA
(Burdwan). 1 beg to move:

“That the demand wunder the head
Railway Board be reductd to Re.l.”

[Failure to check rail accidents
causing loss of life and property to
the people.] (351)

“That the demand’ under (he Head
Railway Board be reduced to Re.l.”

[Failure to comply with the re-
solution of I. L.O. convention to which
India is a party regarding working
hours of Loco running staff.] (352)

“That the demand under the head
Railway Board be reduced to Re.l.”

[Failure to extend the policy of
freight equalisation for iron, steel and
coal fo other basic raw materials
for industries.] (353)

“That the demand wunder the head
Railway Board be reduced to Re.l.”

[Failure {0 extend broadgauge rail-
way line from Tarkeswar to Jamal-
pur.] (354)

“That the demand under the head
Railway Board be reduced to Re.l.”

[Failure to abolish Railway

Board.] (355)

“That the demand under the head
Railway Board be reduced to Re.l.”

[Failure to operate Indian Rail-
ways more ag a public wtility service
than on commercial basis.] (356)

“That the demand under the Head
Assets—Acquisition, Construction and
Replacemen; be reduced by Rs. 100.”

[Need to imcrease the frequency
of suberban traing from Burdwan to

Howrah.} (357)
“That the demand under the Head

Assets—Acquisition, Construction and

Replacement be reducedby Rs, 100.”
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[Need to improve security arrange-
ment in all mail, express and
passenger trains.] (358)

“Thay the demand under the Head
Assets—Acquisition, Construction and
Replacement be reduced by Rs, 100.”

[Need to  construct Jagannath
Bridge in Ranigunj which was sanc-
tioned in 1981-82 works programme]
(359)

“That the demand under the Head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to extend Ranigunj station
Platforms.] (360)

“That the demand under the head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Né€q to provide more quarters
for the Railway employees.] (361)

“That the demand under the head
Assets—Acquisition, Construction and
Replacement be reduced” by Rs. 100.”

[Need to increase reserved berths
in 2nd class in all mail and express
trains.] (362)

“That the demand under the head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to protect the services of
commercial clerks working in Burd-
wan-Katwa and Ahmedpur-Katwa line
for a long time.] (363)

“That the demand under the head As-
sets-Acquisition, Construction and Rep-
lacement be reduced by Rs, 100.”

[Need to improve the quality = of
food and tea supplied in Kalka Mail
and A.C. Express.] (364)

“That the demand under the head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to widen and raise the hei-
ght of railway subways in Asansol.]
(365)

. \(Rlys), 1982-83 & DEG 142
(Rlys), 1980-81

“That the demand wunder the head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to widen and raise the heis
ght of Railway subway on the nor~
thern side of Bhedia, Eastern Rail-
way.] (366)

“That the demand under the head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to provide diesel engines
and coaches on Bankura-Damodar
line.] (367)

“That the demand wunder the head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to provide passenger shed-
in Nimj and Bagila on Eastern Rail~
way] (368)

“That the demand under the head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to run more  passenger
trains between Burdwan and Asansol

.. (Eastern Railway)] (369)

“That the demand wunder the head
Assets—Acquisition, Construction and
Replacément be reduced by Rs. 100.”

[Need . to construct an over-bridge
in Kakan between AK-BK line and
and Bandel-Katwa line] (370)

“That the demand under the head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to provide broad-gauge in
Burdwan-Katwa and Ahmedpur-
Katwa Linz.] (371)

“That :the demand under the head

Assets—Acquisition, Construction and

Replacement be reduced by Rs. 100.”

[Need to provide more diesel en-
gines and coaches on Burdwan-
Katwa and Ahmedpur-Katwa line.]
(372)

“That the demand under the head-
Assets—Acquisition, Construction and

Replacement be reduced by Rs. 100.”
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[Need to provide double line bet
ween Bandel and Katwa on Eastern
Railway.] (373)

“That the demand under the head

Assets-Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to electrify the railway line
between Bandel and Katwa en
Eastern Railway.] (374)

SHRI HANNAN MOLLAH (Ulube-
ria): 1 beg to move:
“That the demand under the head
‘Railway Board’ be reduced by Rs.
100.”

[Need for abolishing the Railway
Board.] (375)

“That the demand under the head
‘Railway Board" be reduced by Rs.
100”.

[Need to provide facilities to the
catering and other staff of sleeping
berths in long distance trains.] (376)

“That the demand under the head
‘Railway Board’” be reduced by Rs.
100.”

[Need to recognise the labour
unions on the basis of secret ballot.]
(377)

“That the demand under the head
‘Railway Board” be reduced by Rs.
100.”

[Need for workers' participation
in the management of railways.]
(378)

“That the demand under the head
‘Railway Board' be reduced by Rs.

100.”

[Need to eradicate malpractices in
the railways.] (379)
“That the demand under the head
‘Railway Board” be reduced by Rs.
100.”

[Need to check accidents which
are increasing everyday causing ]0ss

of life and property.] (380)
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“That the Demand under the Head

‘Railway Board’ be reduced by Rs.
100.”

[Need to provide adequate and
independent catering facilities in all
long distance trains and stations.]
(381)

“That the demand under the head
‘Railway Board" be reduced by Rs.
100.”

[Need to provide safety and secu-
rity to passengers from accidents and
dacoities.] (382) ’

“That the demand under the head
‘Rai'way Board" be reduced by Rs.
100.”

[Need to provide adequate number
of wagons and rakes for  carrying
essential commodities and imputs foi
industries, specially for West Ben-
gal.] (383)

“That the demand under the head
‘Railway Board” be reduced by Rs.
100.”

[Need to run all trains on sche-
duled time.](384)

“That the Demand under the Head
‘Rai'way Board’ be reduced by Rs.
100.”

[Need to run Rajdhani  Express,
Kalka—Howrah Mail and Deluxe
trains on time.] (385)

“That the Demand under the Head
‘Rai'way Board” be reduced by Rs.
100.”

[Need to run all the passenger
trains in Howrah-Kharagpur, How-
rah-Bandau, Sealdah-Bongaigoan,
Sealdah-Krishnanagar  section on
time.] (386)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to provide departmental
catering in all long distance trains.]

(387)
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“That the Demand under the Head
‘Railway Board” be reduced by Rs.
100.”

[Need to absorb the employees of
Fatehpur-Islampur light railway in
Indian Railways.] (388)

“That the Demand under the Head
‘Railway Board” be reduced by Rs.
100.”

[Need to increase compartments
and coaches in local trains on Eastern
and South FEastern Railways.] (389)

“That the Demand under the Head
‘Railway Board” be reduced by Rs.
100.”

[Need to keep the trains and lava-
tories clean.] (390)

“That the Demand under the Head
‘Railway Board” be reduced by Rs.
100.”

[Need to provide more security
force to prevent increasing dacoities
in lrains.] (391)

“That the Demand under the Head
‘Railway Board” be reduced by Rs.
100.”

[Need to introduce a fast train
between Howrah-Purulia-Howrah
daily.] (392)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to introduce a fast train
between New Delhi-New  Jalpaiguri-
New Delhi.] (393)

“That the Demand under the Head
‘Railway Board” be reduced by Rs.
100.”

[Need to introduce a direct fast
train  between Howrah-Bangalore-

. Howrah.] (394)
“That the Demand under the Head
‘Railway Board’ be reduced by Rs.
100.” i hi i
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fNeed to increase the number of
EMU local train between Howrah-
Kharagpur-Howrah.] (395)

“That the Demand under the Head
‘Railway Board” be reduced by Rs.
100.”

[Need to introduce more loca
trains between Howrah-Katwa-How -
rah‘] (396)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to introduce a daily fast
train between  Howrah-Behrampur-
Howrah.] (397)

“That the Demand under the Head"
‘Railway Board’ be reduced by Rs.
100.”

[Need to improve railway catering
in general and ensure clealiness
everywhere.] (398)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to provide a doctor and es-
sential medicines in every long dis-
tance train.] (399)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to provide more vigilance
to check chain pulling in trains which
has become a regular feature.] (400)

“That the Demand under the Head
‘Railway  Board® be reduced by
Rs. 100.”

[Need to curtail unnecessary ex-
penses to effect economy in the
railway.] (401) .

“That the Demand under the Head
‘Railway  Board’” be reduced by
Rs. 100.”

[Need to start the = construction
work of Calcutta circular rail im-

mediately.] (402)
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“That the Demand under the Head
‘Railway Board® be reduced ~ by
Rs. 100.”

[Need to expedite the work of
metro rail of Calcutta to complete
the work by 1985.] (403)

“That the Demand under the Head
‘Railway Board” be reduced by
Rs. 100.”

[Need to maintain properly pas-
senger facilities like lights, fans and
seatg in this local trains of Sealdah
section.] (404)

“That the Demand under the Head
‘Railway Board” be reduced by
Rs. 100.”

Need for a fair system of reserva-
tion of berths and sale of tickets to
genuine passengers.] (405)

“That the Demand under the Head
‘Railway  Board’ be reduced by
Rs. 100.”

[Need to prevent black-marketing
of railway tickets and reservation.]
(406)

“That the Demand under the Head
‘Railway  Board” be reduced by
Rs. 100.”

[Need to enquire into the com-
plaints and malpractices in reserva-
tion and punish the culprits.] (407)

“That the Demand under the Head
‘Railway Board” be reduced by
Rs. 100.”

[Need to ensure availabillty of
tickety of Rajdhani Express to
genuine passengers and to check
black-marketing of Rajdhani Ex-
press tickets in the open pan shops
outside Delhi  reservation office.]
(408)

“That the Demand under the Head
‘Railway  Board® be reduced by
Rs. 100.”

[Need to post a gateman at every
level crossing of the Railways.]

(409)
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“That the demand under the Head
‘Assets—Acquisition Construction and
Replacement’ be reduced by Rs. 100.”

[Need to construct new double
line between Howrah and Champar-
danga.] (509)

“That the Demang under Head
‘Assets—Acquisition, Construction and
Replacement’ be reduced by Rs, 100.”

[Need to maintain regular services
in Sealdah Division.] (510)

“That the Demand under the Head
“Assets—Acquisition, Construction and
Replacement” be reduced by Rs. 100.”

[Need to maintain regular services
in Sealdah Division.] (510)

“That the Demand under the Head
‘Assets—Acquisition, Construction and
Replacement’, be reduced by Rs. 100.”

[Need to construct double line in
Ranaghat Lalgola section of Sealdha
Division.] (511)

“That the Demand under the Head
‘Assets—Acquisition, Construction and
Replacement’ be reduceq by Rs. 100.”

[Need to electrify the Ranaghat-
Gede section of Sealdah Division.]
(512)

“That the Demand under the Head
‘Assets—Acquisition, Construction and
Replacement’ be reduced by Rs, 100.”

[Need to electrify  Ranghat—
Bangaon section of Sealdah Division.]
(513)

“That the Demand under the Head
‘Assets—Acquisition,  Construction and
Replacement’ be reduced by Rs. 100.”

[Need. to construct double line
between  Barnipur and Diamond
Harbour.] (514)

“That the Demand under the Head
‘Assets—Acquisition, Qenstruction and

Replacement’ be redficed by Rs, 100.”

[Need to Construct doule line
between Barmipur and Laxmikanta-~

pur.] (515)
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“That the Demand under the Head
‘Assets—Acquisition ~ Construction and
Replacement’ be reduced by Rs. 100.”

[Need to start conmstruction of rail-
way lines between Budge and
Nankhana.] (516)

“That the Demand under the Head
‘Assets—Acquisition  Construction and
Replacement’ be reduced by Rs, 100.”

[Need to constrfcy railway double
ling between Sonarpur agd Cetming.]
(517) '

“That the Demand under the Head
‘Assets—Acquisition  Construction and
Replacement be reduced by Rs. 100.”

[Need to intréduce local train
service between Mecheda and
Sealdah.] (519)

“Thay the Demand under the Head
‘Miscellaneous Expenditure  (General)
be reduced by Rs 100\

[Need to undertake a survey for
a rail line between Uliberia and
Gadiara.] (559)

“That the Demand under the Head
‘Miscellaneous Expenditure  (General)
be reduced by Rs. 100.”

[Need to undertake,a survey for a
rai] line between Bagnan and Shyama-
pur.] (560)

“That the Demand under the Head
“Miscellaneous Expenditure  (General)
be reduced by Rs. 100.”

[Need to undertake a survey for

a rail line between Bankura Mejhila.]
(561)

“That the Demand under the Head
“Miscellaneous Expenditure  (General)
be reduced by Rs..100.”

[Need to develop the loco-engines

according to the needs of modern
age.] (562)

“That the Demand under the Head
“Miscellaneous Expenditure  (General)
be reduced by Rs. 100.”

[Need to modernise the diesel loco
periodical  over-hauling  units at

Siliguri.] (563)

(Rlys), 1982-83 & DEG
(Rlys), 1980-81

“Tha;y the Demand under the Head
‘Assets—Acquisition  Construction 2fd
Replacement’ be reduced by Rs  100.”

[Need to construct new railway
line between Canning and Golabari.]
(518)

“That the Demand under the Head
‘Miscellaneous Expenditure ~ (General)
be reduced by Rs. 100.”

[Need to undertake surveyg for
new railway lines in Tripura.] (564)

“That the Demand under the Head
General Superintendence and  Services
be reduced by Rs. 100.”

[Need to take proper action against
pilferage of railway assets and
property like coal iron, gleeper,

window- glass, bulbs and fans etc.]
(565)

“That the Demand under the Head
General Superintendence and Services
be reudced by Rs. 100.”

[Need to protect railway properties
and to check thefts of over-head
lines.] (566)

“That the Demand under the Head
General Superintendence and Services
be reduced by Rs, 100.”

[Need to withdraw the increase in
railway fares and freight.] (567)

“That the Demand under the Head
General Superintendence and Services
be reduced by Rs. 100.”

[Need to provide concessional
freight rate for carrying bettle
leaves.] (568)

"That the Demand under the Head
Miscellaneoug Working Expenses be
reduced by Rs. 100.”

[Need to provide better and
hygienic food in railway canteens

and runhing trains.] (569)

“That the Demand under the Head

Miscellaneous Working Pdpefises be
reduced by Rs. 100.”
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[Increasing  deterioration in the
catering  services  specially in the
Eastern ang South Eastern Railways.]
(570)

“That the Demand under the Head
Miscellaneous Working  Expenses be
reduced by Rs. 100.”

[Need to prevent increasing collu-
sion between anti-social elements,
dacoits and railway protection force.]
(571)

“That the Demand under the Head
Assets  Acquisition, Construction — and
Replacement be reduced by Rs, 100.”

[Need to complete Gohati
Dhemanagar double line.] (572)

“That the Demand under the Head
Assets  Acquisition, Construction — and
Replacement be reduced by Rs. 100.”

[Need to construct new platform
shedg at both the plaforms of
Chenge station on S.E. Railway.]
(573)

“That the Demand under the Head
Assets  Acquisition Construction — and
Rzplacement be reduced by Rs. 100.”

[Need to construct one level cros:
sing at Kalabgan on the Western
side of Chenge station.] (574)

“That the Demand under the Head
Assets  Acquisition, Construction  and
Replacement be reduced by Rs. 100.”

[Need to construct two more new
sheds on the Down and UP platforms
of Chenge station.] (575)

“That the Demand under the Head
Assets Acquisition, Construction  and
Replacement be reduced by Rs. 100.”

[Need to constract a new. booking
office at the eastern end of the
Chenge station.] (576)

“That the Demand under the Head
Assets Acquisition  Construction and
Replacemen; be reduceq by Rs. 100.”

. [Need to metal the road from

eastern end of Chenge level crossing

over Goveriganga canal.] (577)
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“That THe Deéfand* under the Head
Assets Acquisition, Construction and
Replacement be reduced by Rs, 100.”

[Need to construct a wide-bride
over Goveriganga canal on the
northern side of the railway.] (578)

“That the Demand under the Head
Assets  Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to construct a new flag-sta-
tion at Chackari between Chenge
and Bauria station of Kharagpur
Division.] (579)

“That the Demand under the Head
Assets Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to construct an extension
of over-bridge at Bauria station at
the northern side of the existing
overbridge.] (580)

“That the Demand under the Head
Assets Acquisition, Construction  and
Replacement be reduced by Rs. 100.”

[Need to construct a level cross-
ing at the jmmediate westerfr-efd of
Nalpur station 4t ° Nalpur Bazar.]
(581)

“That the Demand under the Head
Assets  Acquisition, Construction and
Replacement be reduced by Rs, 100.”

[Need to construct a fly-over at the
level crossing at Western end of the
Maurigram gtation.] (582)

“That the Demand under the Head
Assets  Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to construct a terminal
point at Bagnan station.] (583)

“That the Demand under (he Head
Assets  Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to construct  separate
terminal platform for South Eastern
Railway a; Howrah station.] (584)

Replacement be reduced by Rs, 100.”

Assety  Acquisition, Construction  and
That the Demand under the Head
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[Neeq to complete the construc-
tion of Howrah-Amta broadgauge
line in 1983.] (585)

“That the Demand under the Head
Assets - Acquisition, Construction and
Replacement be reduced by R%. 100.”

{Need to complete station plat-
formg on Howrah-Amta line.] (586)

“Tha; the Demand under the Head
Assets  Acquisition, Construction and
Replacement be reduced by Rs, 100.”

[Need to  -supply requisite
materfals, for completion of work
on Howrah-Amta line.] (587)

“That the Demand under fhe Head
Assets  Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to supply adequate quan-
tity of cement for completion of
construction work on Howrah-Amta
line.] (588)

“That the Demand under the Head
Assets  Acquisition, Construction and
Replacement be reduced by Rs, 100.”

[Need to complete construction of
Howrah-Bargachia-Siakhala Railway
line.] T7589)

“That the Demand under the Head
Assets Acquisition  Construction  and
Replacement be reduced by Rs. 100.”

[Need to open the Howrah-Amta-
Siakh¢la railway lide for use in time.]
(590)

“That the Demand under the Head
Railway Board be reduced by Rs, 100.”

[Need for a survey for new rail-
way line between Sainthia to Karim-
pur via Kandi, Bahrampur and
Jalangi.] (627)

“That the Demand under the Head
‘Railway Board® be reduced by
Rs. 100.”

[Need to introduce a mew pair of
traing between Bandel and Farakka
in Howrah Division.] (628)
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“That the Demand under the Head
‘Railway Board’” be reducéd by
Rs. 100.”

[Need to run a fast train in addi-
tion to Darjeeling Mail between
New Jalpaiguri and Sea'dah.] (629)

“That the Demand under the Head
Assets  Acquisition, Construction and
Replacement be reduced by Rs, 100.”

[Need for electrification of the
railway lines between Krishnanagar
and Lalgola and the Ime between
Bandel and Farakka.] (630) *

“That the Demand under the Head
Assets Acquisition, Conpstruction and
Replacement be reduced by Rs. 100.”

[Need (0 extend the railway line
from Lalgola to Jangipur in
Sealdah Division.] (631)

“That the Demand under the Head
Assets-Acquition, Construction and
Replacement be reduced by Rs, 100.”

[Need to construct a new connect- .
ing railway line between Ziagunge
and Ajimgunge.] (632)

“That the Demand under the Head
Assets—Acquition,  Construction  and
Replacement be reduced by Rs, 100.”

[Neeq to modernise the loco-shed
at Ajimgunge in Howrah  Division
which is in very bad shape.] (633)

“That the Demand under the Head
Assets—Acquisition, Construction and
Replacefnent” be reduced by Rs, 100.”

[Need to construct double line
between Ranaghat  and Bongaon
station jn Sealdah Division.] (634)

“That the Demand under the Head
Assets—Acquisition,  Construction and
Replacement be reduceq by Rs. 100.”

[Need to ease the bottleneck at
Ranaghat station by constructing two
additional platforms parallel to plat-
form No. 3] (635)
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“That the Demand under the Head
Assets—Acquisition,  Construction and
Replacement be reduced by Rs. 100.”

[Need to restore Domohani-
Chengrapandha railway service and
extend it upto Mekhilgunge.] (636)

“That the Demand under the Head
Assets—Acquisition, Construction and
Replacement be reduced by Rs. 100.”

[Need to construct double line
between Krishnanagar and Lalgola
in Sealdah Division.] (637)

“That the Demand under the Head
Assets—Acquisition,  Construction and
Replacemen; be reduced by RS, 100.”

[Need to construct double = line
between Bandel and Farakka in
Howrah “Division.] “(638)

“That the Demand under the Head
‘Railway Board’" be reduced by
Rs. 100.”

[Need to run all passenger trains
on time in Howrah-Kharagpur sec-
tion, Howrah-Bandel section, How-
rah-Bardhaman  section. Howrah-
Tarkeswar gection, Sealdah Bangaon
section Sealdah-Krishna Nagar, sec-
tion for the benefit of the commu-
ters.] (903)

“That the Demand under the Head
Railway Board be reduced by Rs, 100.”

[Need to construct a double rail-
way line between Gauhali and
Dharmanagar in Tripura.] (904)

“That the Demand under the Head
Railway Board be reduced by Rs, 100.”

[Need to construct new platform
sheds at both the platforms of Chen-
gail station of Kharagpur division in
SE, Railway immediately.] (905)

“That the Demand under the Head
Railway Board be relluced by Rs. 100.”

- [Need to construct one 1e¥& cros-
sing at Kalabagan on the western
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side of Chengail station Kharagpur
division.] (906)

“That the Demand under the Head
Railway Board be reduced by Rs, 100.”

[Need fo complete the construc-
tion of new platform shed imme-
diately on down and up platforms
of Chengail station in Kharagpur
division.] (907)

“That the Demand under the Head'
Railway Board be reduced by Rs. 100.”

[Need to construct and open im-
mediately one new hooking office at
the eastern end of Chengail station
in Kharagpur division.] (908)

“That the Demand under the Head
Railway Board be reduced by Rs, 100.”
—

[Need to metalise the road from
eastern end of Chengail station' to
the level crossing near Gouriganga.
canal in Kharagpur division.] (909)

“That the Demand under the i-iead
Assets—Acquition,  Construction and’
Replacement be reduced by Rs. 100"

[Need to construct a wide-bridge
over Gouriganga Canal on the nor-
thern side of the Railway in Kharag-
pur division.] (922)

“That the Demand under the Head
Assets—Acquition  Construction  and
Replacement be reduced by Rs, 100.”

[Need to construct a new flag
station or halt station at Chackasi
between Chengai] and Bauria station
in  Kharagpur Sealdah division.}
(923)

“That the Demand under the Head
Assets—Acquition,  Construction  and
Replacement be reduced by Rs. 100.”

[Need to construct double line
between Baruipur and Diamond Har-
bour of Sealdah division.] (924)

“That the Demand under the Head
Assets—Acquition,  Construction . and
Replacement be ‘reduced by Rs. 100.”
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[Need to construct double line
between  Baruipur and  Laxmi-
kantapur section of Sealdah divi-
sion.] (925)

_ “That the Demand under the Head
Assets—Acquition, Construction  and
Replacement be reduced by Rs. 100.”

[Need to’ start construction of new
railway lines between Budge-Budge
and Namkhana sections of Sealdah
division.] (926)

PROF. AJIT KUMAR MEHTA
(Samastipur): 1 beg to move:

“That the Demand under the Head
.Railway Board be reduced by Rs, 100.”

[Need to maintain cleanliness in
toilets at railway platforms.] (441)

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to electrify railway lines of
N.E. Railway.] (442)

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to dieselise important trains
of N.E. Railway.] (443)

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to desist from Cancelling
local trains on the pretext of short-
age of coal.] (444)

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to construct railway bridge
over Ganga at Patna.] (445)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs 100.”

[Need to improve quality of food
served in expresg trains at Aligarh.]
(446) '

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to stop GRP personnel
from occupying first class coaches in
genera] and Janaki Express and
. Samastripur  Danapur Expresg in
particular.] (447) .
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g
“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to stop swarming of vem-
dors inside firs; class and A.C. coa-
ches at Mughal Sarai junction.](448)

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to prevent local daily pas-
sengers from swarming up into com-
partmentg reserved for long distance
genuine passengers in express - trains
between Delhi and” Aligarh.] (449)

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to extend Maurya Express
upto Ranchi.] (450)

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to extend Patna Hatia Ex-
press’ upto Samastipur.] (451)

“That the Demand under the Head
Railway Board be reduced by Rs. 100.

[Need to prevent daily passengers
in Jayanti Janata Express at Patna
from gwarming up in reserved berths
causing inconvenience to 'long dis-
tance passeﬁ'gers.] (452)

“That the Demand under the Head
Railway Board be reduced by Rs, 100.”

[Need to redesignate Samastipur
Darapur Express as passenger train
as it stops at almost every station.]
(453)

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to introduce one more ex-
presg train between Muzaffarpur and’
Howrah.] (454)

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to check ticketlesg" travell-
ing in most of the trains of N.E.
Railway.] (455) :

“That the Demand under th¢ .Head'
Railway Board be reduced by Rs. 100.
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[Need to extend Sonbhadra Ex-
press upto Samastipur once a week.]
(456) - .

“That the Demand under the Head
Railway Board be reduced by Rs, 100.”

[Need to introduce daily service of
Jayanti Janta  Express between
Muzaffarpur ang Delhi. (457)

“That the demand under the head
Railway Board be  reduced by
Rs, 100.”

[Need to introduce daily —service
between Delhi and Samastipur  via
Barabanki.] (458)

“That the demand under the head
Railway Board be  reduced by
Rs, 100.”

[Need to exteng Kanpur Barauni
railway line to Delhi.] (459)

“That the demand under the head
Railway Board be reduced by
Rs, 100."

[Need to provide better maintained

coaches in Janki Express on N. E.
Railway]. (460)

“That the demand under the head
‘Railway Board be  reduced by
Rs. 100.”

[Need to double the broad gauge
track between Patna and Gaya.]
(461)

“That the demand under the head
Railway Board be reduced by
‘Rs, 100.”

[Need to introcuce direct train
service between Mazaffarpur and
Ranchi.] (462)

“That the demand under the head
Railway Board be  reduced by
‘Rs, 100.”

[Need to attach few bogies of
Hatia Howrah passenger train at
Adra in Tatanagar Muzaffarpur Ex-
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press train and vice versa to esta-
blish direct train connection between
Muzaffarpur and Ranchi twice a
week.] (463)

“That the demand under the head
Railway Board be reduced by
Rs, 100.”

[Need to introduce workers parti-
cipation in management for better
and efficient operatlon.] (464)

“That the demand under the head
Railway Board  be reduced by
Rs. 100.”

[Necessity of restoring operation
jurisdiction of DRM Office, Samasti-
pur over broad gauge line as before.]
(465)

“That the demand under the head
Railway Board be reduced by
Rs, 100.”

[Necessity of itaking up conversion
of - Samastipur-Darbhanga  railway
line into broad gauge line immedi-
ate]y.] (466)

“That the demand under the head
Railway Board be 1educed by
Rs. 100.”

[Necessity of abolishing the Rail-
way Board.] (467)

“That the demand under the head
Railway Board be reduced by
Rs. 100.”

[Need to introduce direcy train
between Samastipur and Ranchi as
per populay demand,] (1124)

“That the demand under the head
Railway Board be reduced by
Rs, 100.”

[Need to attach two bogies in

' Tatanagar Muzaffarpur  Express de-

tached from Hatia-Howrah passenger

twice a week and vice versa in order

to provide service connection between
Ranchi and Muzaffarpur.] (1125)
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“That the.demand under the head
Railway Board be  reduced by
Rs., 100."

[Need to provide a direct train
link between Samastipur ~in  North
Bihar and Ranchi in South Bihar.]
(1373)

“That the demand wunder the head
Railway Board be  reduced by
Rs. 100.”

[Need to attach two bogies  of
Howrah bound Hatia-Howrah passen-
ger train to Muzaffarpur bound Tata
Muzaffarpur express at Adra Junc-
tion and vice versa.] (1374)

“That the demand under the head
Railway Board  be reduced by
Rs," 100.

[Need to provide a stoppage  of
Up and Dn Pashupati Express  at
Narhan station of N. E. Railway.]
(1375)

“That the demand under the head
Railway Board  be reduced by
Rs, 100.”

[Need to providz one more Up and
Dn passenger train during day time
between Darbhanga and Jaynagar. ]
(1376)

‘Fhat the demand wunder the head
"Railway Board  be reduced by
\Rs. 100.”

[Need to provide a direct train link
'between North and South Bihar by
cextending Hatia-Patna  Express  to
‘Samastipur and Maurya Express to
Ranch.] (1377)

“That the demand under the head
Railway Board be reduced by
Rs. 100.”

[Need to do away with the passen-
- ger tax being charged as additional
fare on a 45 km, stretch (Rajindra
‘Setu) of Ganga Bridge at Barauni.]
(1420)

“That the demand under the head
"Railway Board be reduced by
Rs. 100.”

(Rlys), 1982-83 & DEG
" (Rlys), 1980-81
[Need to reconsider the decision of
running Samastipur Railway factory
only for repair work and to discon-
tinue production of wagons.] (1421)

“That the demand under the head
Railway Board be  reduced by
Rs, 100,

[Need to re-transfer Dalsingh
Sarai, Ujjarpur Nazirganj and Satha-
jagat stations from Sonpur Division
to Samastipur Division.] (1422)

“That the demand wunder the head
Railway Board be reduced by
Rs., 100.”

[Need to shift the bridge between
Platforms from its present place to
the central place at Dalsingh Sarai
railway station on the North-Eastern
Railway to facilitate passenger traffic
and to avoid accidents.] (1423)

“That the demand under the head
Railway Board  be reduced by
Rs. 100.”

[Need to instal a diesel generating
set for supply of power at Dalsingh
Sarai station on the North Eastern
Railway.] (1424)

“That the demand under the head
Railway Board  be reduced by
Rs. 100.”

[Need to run an Up passenger
train between 7 AM. to 9 AM. and
a Dn. Train between 4 P.M. to
5 P.M, between Barauni and Samas-
tipur on Fastern Railway.] (1425)

“That the demand wunder the head
Railway Board be  reduced by
Rs. 100.”

[Need to convert Danapur Sama's-
tipur Express into a passenger train
and to reduce the fare accordingly.]
(1426)

“That the demand under the head
Railway Board be  reduced by
Rs, 100.”

*
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[Need to do away with excess charges

~on gocds crossing over Rajendra
Setu, Barauni Junction on N.E. Rail-
way.] (1438)

“That the demand under
Railway Board be
Rs, 100.”

the head
reduced by

[Need to convert the Samastipur-
Danapur Express as  Samastipur
Danapur Fast Passengar.] (1486)

the head
reduced by

“That the demand under
Railway Board be
Rs. 100.”

[Need to run an express train daily
between Samastipur and Patna for
the convenience of long  distance
passengers of North Bihar.] (1487)

“That the demand under the head
Railway Board be reduced by
Rs, 100.”

[Need to extend the Hatia-Patna

Express upto Samastipur for linking
North Bihar with the State capital.]
(1488)

“That the demand under
Railway Board be
Rs. 100.”

the head
reduced by

[Need to redesignate Danapur Ex-
press as Samastipur-Danapur passen-
ger retaining the present stoppages.]
(1489)

“That the demand under the head
Railway Board be reduced by
Rs. 100.”

[Need to provide stoppage of
Pashupati Express ap Ujiyarpur sta-
tion on N.E. Railway.] (1490)

“That the demand under the Head
Railway Board be  reduced by
Rs, 100.”

[Need for joint inspection by a
team consisting of Members of Par-
liament and Officers of Railways and
Ministry of Energy of coal pit heads
for better coordination of supply of
coal to the railways.] (1491)

19, 1983

General Superintendence  and

(Rlys) 1983-84, DSG-
(Rlys), 1982-83 & DEG
(Rlys), 1980-81

. SHRI SUDHIR GIRI (Contai):
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That the Demand under the Head
Railway Board be reduced to Re. 1.

[Enhancement of freight and fares
to the detriment of common people’s
interest.] (726)

That (he Demand under the Head
Railway Boarg be reduced to Re, 1.

[Retrenchment of employees who
participated in trade union activities.]
(727)

That the Demand under the
General Superiatendence and
be reduced by Rs, 100.

Head
Services

[Need to provide suitable amenities
to pawengers.] (734).

Head
services

That the Demand under the
be reduceg by Rs. 100.

[Need to construct rest house at
Mechada station on S.E. Railway.]
(735) .

That the Demand under the Head
General Superintendence and  Services
be reduced by Rs. 100.

“Need to run the trains on time.”
(736)

That the Demand under the Head
Operating Expeases-Rolling Stock  and
Equipment be reduced by Rs. 100.

[Need to construct new rail line
between Tamluk and Digha in Mid-
napore, West Bengal.] (747).

SHRI RAMAVATAR SHASTRI (Pat-
na): I beg to move:

“That the demand under the head
‘Railway Board be reduced to Re. 1.”

[Failure to implement section 3(3)
of the Official Languages Act, 1963
fully in all Railway zones.]' (805)

“That the demand under the head
‘Railway Board be reduced to Re.. 1.”
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[Failure to implement the prog-
ramme prescribed by the Department
of Official Languages, Ministry of
Home Affairs, in all the Railways.]
(806)

“That the demand under the head
‘Railway Board be reduced to Re. 1.”

[Failure to allot houses or provide
house rent allowance to all the Rail-
way employees.] (807)

“That the demand under the head
‘Railway Board be reduced to Re. 1.”

[Failure to adopt a uniform policy
in regard to transfer and  postings
in Railways.] (808)

“That the demand wunder the head
‘Railway Board be reduced to Re. 1.”

[Fuilure to improve the pitiable
sanitary  cordition in  Railways.]
(809)

“That the demand under the head
‘Railway Board be reduced to Re. 1.”
. [Failure to allow participation of

employees at -all levels of Ralway

management.]- (810)

“That the demand under the head
‘Railway Board be reduced to Re. i

[Failure to increase the number of
trains in proportion to the increase
in population.] (811)

“That the demand under the head
Railway Board be reduced to Re. 1.”

[Failure to allocate more funds by
Planning Commission and Ministry
of Finance for the Extension of rail-
way services.] (812)

“That the demand under the head
‘Railway Board be reduced to Re. 1.”

[Failure to exclude railways from
the purview of Essential Services
Maintenance Act.] (813)

“That the demand under the head
*Railway Board be reduced to Re. 1.”

[Victimisation of railway workers
under National Security Act despite
promises given in the House.] (814)

(Rlys), 1982-83 & DEG
(Rlys), 1980-81

“That the demand under the head
‘Railway Board be reduced to Re. 1.”

[Need to do away with the policy
of burdening the passengers by in-
creasing railway fares and freights.]
(815)

“That the demand under the head
*Railway Board be reduced to Re. 1.”

[Victimisation Of Railway workers
for trade union activities.] (816)

“Thot the demard under the head
‘Railway Board be reduced to Re. 1.”

[Failure (o grant need-based pay
scales to Railway employees.] (817)

“That the demand under the head
“Railway Board be reduced to Re. 1.”

[Failur to spread a net of railway
lines in the backward areas of the
country.] (818)

“That the demand under the head
*Railway Board be reduced to Re. 1.”

[Failure to declare Railways as an
industry.] (819)
“That the demand wunder the head
‘Railway Board be reduced to Re. 1.”
[Failure to give compensation of
rupees one lakh to the families of
the deceased persons involved in
rail accidents as is given to the fami-
lies of the deceased persons involved
in air crashes.] (820)

“That the demand under the head
‘Railway Board be reduced to Re. 1.”

[Failure to absorb loco mechanical
employees and drivers in case of
non-operation of  steam  engines.]

(821)

“That the demand under the head
‘Railway Board be reduced to Re. 1.”

[Need for electrification or dieseli-
sation of high speed trains.] (822)
“That the demand under the head

‘Railway Board be reduced to Re. 1.”

[Need for change of bureaucratic
attitude of officers of Railway Board
and other Officers.] (823)
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~“That the demand under the head
‘Railway Board’ be reduced to Re. 1.
[Failure to replace railway carria-
ges and locomotive engines which
have become useless due to wear

and tear.] (824) :
“That the demand under the head
‘Railway Board,be reduced to Re. 17
[Failure to replace railway lines
which have outliveg their lives.]

(825)

“That the demand under the head
‘Railway Board’ be reduced to Re. 17.

[Failure to annul the action taken
against Joco running  employees
punished during 1980-81 and reins-
tate them in railway service.] (826)

“That the demand under the  head
‘Railway Board’ be reduced to Re. 1”.

[Failure to check violation  of
safety rules by Railway Board. ]
(827)

“That the demand under the - head
‘Railway Board’ be reduced to Re. 1”.

[Failure to take the cooperation
of various railway workers unions
to check rail accidents.] (828)

“That the demand under the head
‘Railway Board’ be reduced to Re. 1",

[Need to hold cencerned officers
of Railway Board as also General
and Divisional Railway Mana-
gers responsible for rail accidents,
late running of trains, rail dacoities
and thefts and also  wastage of
funds.] (829)

“That the demand under the head
‘Railway Board’ be reduced to Re. 1",

[Failure to implement tiu: agree-
ment reached with All India Loco
Running Staff Association.] (830)

“That the demand under the head
‘Railway Board’ be reduced to Re. 1”.

[Failur to convert metre gauge
lines into broad gauge lines in the
cou.ntr_v.] (831)

19, 1983
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- “That the..Demand - under the head
‘Railway Poard’ be reduced to Re. 1”.

[Faiure to abolish Railway Board
and run the railway administration
on democratic basis.] (874)

“That the Demand under the head
‘Railway Board' be reduced to Re. 1”.

{Failhrg to check  malpractices,
theft and extravagance in railways.]

(875)

“That the Demand under the. head
‘Railway Board’ be reduced to Re. 17.

[Failure to introduce the system of
giving promotions and emoluments
on the basis of quality and quantum
of work done.] (876)

“That the Demadnd under the head
‘Railway Board’ be reduced to Re. 1”.

Failure to regularise casual lab-
ourers.] (877)

“That the Demand under the head
‘Railway Board’ be reduced to Re. '1".

[Failuré to confirm substitute wor-
kers.] (878)

“That the Demand under the head
‘Railway Board’ be reduced to Re. 1.

[Failure to run the trains in time.]
(879)

“That the Demand under the head
‘Railway Board' be reduced to Re. 17.

[Failure to recruit persons belong-
ing to Scheduled Castes and Schedu-
led Tribes in Indian Railways in ac-
cordance with the quota of reservation
for them.] (880)

“That the demand under the head
Railway Board be reduced by Rs. 100.”

[Failure to check = the increasing
incidents of dacoities in railways.]

(881)
“That the Demand under the. head
‘Railway Board’ be reduced to Re. 1”.

[Failure to withdraw the proposal
for increasing railway fares.] (882)
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“That the Demand under the head
‘Railway Board’ be reduced to Re. 1”.

[Failure to provide necessary am-
enities to rail passengers.] (883)

“That the Demand ‘undcr the head
‘Railway Board’ be reduced to Re. 1”.

[Failure  to  implement  safety

rules.] (884)

“That the demand wunder the head
‘Railway Board’ be reduced to Re. 1”.

[Failure to give minimum bonus
at the rate of 8.33 per cent to rail-
way employees without any condi-
lion.] (885)

“That the Demand under the head
‘Railway Board" be reduced to Re. 1”.

[Failure to fully implement the po-
licy regarding extending the service
tenure of retired officers and slaﬂ'.]
(886)

“That the Demand under the head
‘Railway Board" be reduced to Re. 1”.

* [Failure to accept the demand of
revision of pay scales, dearness al-
lowance and other demands of
railway employees.] (887)

“That the demand under the head
‘Railway Board’ be reduced to Re. 1.”

[Failure to give pay and other al-
Jowances to railway employees at
par with workers of public undertak.
ings.] (888)

“That the Demand under the head
‘Railway Board' be reduced to Re. 1”.

[Failure to abolish contract system
in railways.] (889)

“That the Demand under the head
‘Railway Board' be reduced to Re. 1”.
[Failure  to check malpractices
prevalent in reservation in railway.]
(890)
“That the Demand under the head
‘Railway Board® be ‘reduced to Re. 1.
[Failure to accept the de-
mands ‘of gangmen ‘in railways, who
are most neglected and exploited per-
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sons, with a view to improving g,hcir
condition.] * (891) o
“That the Demand under the head
‘Railway Board’ be reduced to Re. "
[Failure to associate  local M.Ps
with all development work of rail-
way.] (892)
“That the demend under the head
[Failure to introduce departmental

[Failure to introduce departmental
catering arrangement in railways by
abolishing contract catering arrange-
ment.] (893)

“That the Demand 'under the head
‘Railway Board’ be reduced to Re. 1”.

[Failure to cancel victimisation of
Railway employees for taking part
in All India General Strike of 19
January, 1982‘] (894)

“That the Demand under the head
‘Railway Board’ be reduced to Re. 1”.

[Failure to reduce duty hours of
Loco running employees.] (895)

“That the Demand under the head
‘Railway Board" be reduced to Re. 1™

[Failure to improve the quality of
food snacks, and tea served in
trains.] (896)

“That the Demand under the head
‘Railway Board’ be reduced to Re. 17.

Failure to start the construction
work of rail bridge on river Ganga
near Sadakat Ashram, Digha in
Patna despite recommendation made -
by experts.] (897)

“That the Demand under the head
‘Railway Board’ be reduced to Re. .

Failure to set up a zonal railway
office in Bihar.] (898)
“That the Demand under the head
‘Railway Board’ be reduced to Re. 1”.
[Failure to give up the tendency of
punishing railway employees without
any reason.] (899)
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“That the D2mand under the head
‘Railway Board’ be reduced to Re. 1”.

[Failure to recognise Indian Rail-
way Workers Federation.] (900)

“That the Demand under the head
‘Railway Board’ be reduced to Re. 1”.

[Failure to recognise All India
Railway Employees Federation.}
(901)

“That the Demand under the head
‘Railway Board’ be reduced to Re. 1.

[Failure  to recognise All India
Loco  Running Staff Association.]
(902)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to double the Patna-Gaya
line on Eastern Railway.] (927)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Undue delay in constituting rail-
way consultative committees, railway
users Consultative committees and
other railway committees.] (928)

“That the demand - under the Head
Railway Board be reduced by Rs. 100.”

[Nndue delay in converting Arrah-
Sasaram Jight railway into broad
gauge and its commissioning.] (929)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to take over the Martin
Railway.] (930)

“That the demand under the Head
Railway Board be reduced by Rs, 100.”

[Need to take over and run the
Fatuha-Islampur  light railway by
Government.] (931)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to lift the ban on recruit-
ment of ministerial employees in
the Railways.] (932)

(Rlys) 1983-84, DSG 172
(Rlys), 1982-83 & DEG
(Rlys), 1980-81

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to grant recognition to the
All India Railway Ministerial Staff
Association.] (933)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to recognise the All India
Station Masters’ Association.] (94)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to recognise the All India
Guards Council.] (935)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

Need to recognise the Indian
Railway Ticket Checking Staff Asso-
ciation.] (936)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to recognise the Indian
Railway Loco Mechanical Staff Asso-
ciation.] (937)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to recognise the All India
Carriage and Wagon Staff Council.]
(938)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to recognise Eastern Rail-
way Workers Union.] (939)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to recognise N.F. Railway
workers’ Um'on.] (940)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to recognise Eastern Rail-
way Engineering Kamgar Union.’]
(941)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”
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[Need to remove disparity caused
by grant of advance increment and
employment of the sons and depen-
dents of railway employees who re-
mained loyal during the 1974 Rail-
way Strike.](942)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to withdraw  cases filed
against railway employees of Jhansi
Division in 1974.] (943)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to accept the ten-point de-
mandg of the All India Railwaymen’s
Federation.] (944)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to accept the demands made
at the Mughalsarai Conference of
Indian Railway Workers Federation.]
(945)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to accept the demands of
the All India Station Masters Asso-
ciation submitted in 1980.] (946)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to accept the demands of the
Indian Railway Signal and Telecom-
munications Staff Association.] (947)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to recognisc the Indian
Railway Signal and Telecommunica-
tions Staff Association.] (948).

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to accept the four-point de-
mands submitted by the All India
Railway Employces Confederation.]
(949). .

“That the demand under the Head
Railway Boarq be reduced by Rs. 100.”
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[Need to grant scales of pay to
the ministerial staff in accordance with
the recommendations of the Jaggan-
nath Das Committee.] (950).

“That the demand under the Head
Railway Boarq be reduced by Rs. 100.”

[Need to provide drinking water at
all the stations.] (951).

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Nezd to make proper arrange-
ments for supply of drinking water in
all trains.] (952).

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Lack of water, light and fans in
passenger trains.] (953).

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Unsatisfactory sanitary conditions
at railway stations.] (954).

“That the demand under the Head
Raiway Board be reduced by Rs. 100.”

[Indiscriminate  cancellation  of
passenger trains on the pretext of
shortage of coal.] (955)

“That the demand under the Head
Railway Board be reduced by Rs. 100™.

[Need to fix reasonable  charges
for porters on railway  stations.]
(956)

“That the demand under the Head
Railway Board be reduced by Rs. 100”.

[Need to check ticketless travel im
trains.] (957)

“That the demand under the Head
Railway Board be reduced by Rs, 100.”

[Need to check unauthorised tra-
vel in first class compartments  in
trains in Bihar .] (958)

“That the demand under the Head
Railway Board be reduced by Rs. 100.”
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[Need to check unauthorised travel
by police personnel in first class
compartmcﬂts in trains in  Bihar.]
(959)

“That the demand under the Head
Railway Board be reduced by Rs. 100”.

[Need to abolish A.C.C. first class
in trains.] (960)

.

“That the demand under the Head
Railway Board be reduced by Rs. 100”.

[Need to ban carrying of heavy
and too much baggage in air-condi-
tioned coaches of trains.] (961)

“That the demand under the Head
Railway Board be reduced by Rs. 100”.

[Need to free the ash handling
workers from the bondage of con-
tractors and to make them depait-
mental employees.] (962)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide a rail link for
Dumka divisional headquarters of
Santhal Paragana.] (963)

“That the Demand under the Head
“Railway Board’ be reduced by Rs. 100.”

[Need to run a superfast train bet-
ween Patna and Howrah.]. (964)

“That the Demand under the Head
“Railway Board’ be reduced by Rs, 100.”

[Need to open a railway college
at Danapur on Eastern Railway.]
(965)

“That the Demand under the Head
‘Railway Bogprd® be reduced by Rs. 100.”

[Need to improve the condition of
teachers of railway schools.] (966)

“That the Demand under the Head

‘Railway Board’ be reduced by Rs. 100.”

[Need to check frequent air travel
by the senior officer of Railway
Board.] (967)

“That the Demand under the Head

Railway Board be reduced by Rs. 100.”
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[Need to provide fans in. all rail-
way quarters.] (968)

“That the Demand under the Head'
‘Railway Board" be reduced by Rs 100.”

176-

[Need to' construct rest houses in:
adequate number for the Inspections
Staff ‘in Zonal Heéadquatrers, Divisi-
ional Headquaters and Workshops. ]
(1088)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide rest houses at'
all the big railway stations for train:
ticket examiners. ](1089)

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”

[Unsatisfactory sanitary conditions
at Patna. Junction station] (1090)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to check entry of unauth-
orised persons into waiting rooms at
Patna Junction station.] (1091)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Failure to check assembly of un-
authorisetl’ and anti-social  elements
in railway canteen at Patna Junction.]
(1092)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”™

[Need to remove heaps of filth in

the premises of Patna Junction.]
(1093)
“That the Demand under the Head

‘Railway Board’ be reduced by Rs. 100.”

[Need to construct sheds on  the
platforms of Gaya line at Patna
Junction.] (1094)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide stoppage for the
Patna-Hatiya  Express at Teriengnna:
station.] (1095)
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“That the Demand under the Head
‘Rallway Board’ be reduced by Rs. 100.”

[Need to construct shed at both
the platforms of Banka Ghat station
on the Eastern Railway.] (1096)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to construct a shed on the
up platform of Gulzarbagh station on
the Eastern Railway.] (1097)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to raise the level of plat-
forms at Phulwari Shariff station on
the Eastern Railway.] (1098)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to raise the level of both
the platforms of Parsa Bazar station
on Patna-Gaya section of the Eastern
Railway.] (1099)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to construct sheds at all the
stations on Patna-Gaya section of
Eastern Railway.] (1100)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Insanitation and broken commo-
des in the latrines attached to 1 class
waiting rooms at Patna’ Junction, ]
(1101)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to raise the level of both
the platforms of Neora station on
the Eastern Railway.] (1102)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to lay a new railway line
from Ranchi to Giridih via Hazaris
bagh.| (1103).

“That the demand under the Head
“Railway Board” be reduced by Rs, 100.”
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[Need to provide stoppage fo
Sonebhadra Express at Danapur
station on the Eastern Railway.]
(1104). 3

“That the demand under the Head
Railway Boarg be reduced by Rs, 100.”

[Need to provide stoppage for
Tinsukia Express at Danapur 'station
on the Eastern Railway] (1105).

“That the demand under the Head
Railway Boary be reduced by Rs, 100.”

[Need to run Vikramshila  train
daily between Bagalpur and Dlehi]
(1106).

“That the demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to make regular payment of
salaries to the employees of Fatuha-
Islampuy light railway] (1107).

“That the demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

'>[Need to provide beds on all the
trains on payment basis] (1108).

“That the demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to comstruct a broad gauge
line from Chittranjan to Dumka]
(1109).

“That the demand under the Head
‘Railway Board' be reduced by Rs. 100.”

[Neeqg to lay a railway line from
Deoghar to Rampur via Dumka.]
(1110).

“That the demand under the Head
‘Railway Board' be reduced by Rs. 100.”

[Need to convert Fatuha-Islampur
light railway line into broad gauge]
(111n).

“That the demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to construct shed opn the
platform upto R.M.S. office on Patna
Junction,’ Eastern Railway.] (11 12)
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“That the demand under the Head
Railway Boarg be reduced by Rs, 100.”

[Increase in the incidents of pick-
pocketing of the passengers and theft
of their goods at Patna Junction]
(1113).

“That the demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Failurc of G.R.P, in cheching pick-
Pockets at Patna Junction] (1114).

“That the demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to start new ‘Mica Express’
from Patna to Dhanbad via Gaya and
Kodarma] (1115).

“That the demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to reduce the heavy adminis-
trative expenditure of Railway Board]
(1116).

“That the demand under the Head
“Railway Board’ be reduced by Rs. 100.”

[Need to avoig the delay in re-
imbursement of tuition fee of the
children  of railway employees]
(1117).

~ “That the dema.nd(under the Head
“Railway Board’ be reduced by Rs. 100.”

[Need to provide sports facilities in
all railway colonies] (1118).

“That the demand under the Head
“Railway Board’ be reduced by Rs. 100.”

[Unsatisfactory ~ lodging arrange-
ment for the pensioners who come to
receive  their pemsion at Danapur
Divisional Headquarters on  Eastern
Railway.](1119)

“That the Demand under the Head
“Railway Board’ be reduced by Rs. 100.”

Need to construct level crossing
at Raipur Mobhalla situated at east-
ern side of Gulzarbagh station on
Eastern Railway.](1120)

“That the Demand under the Head
“Railway Board’ be reduced by Rs. 100.”
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[Need to appoint medical specialist
and lady specialist doctors in Dang-
pur railway hospital on Eastern Rail-
way.](1121)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide emergency light-
ing facility in Danapur railway hos-
pital on Eastern Rai]way.](1122).

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to abolish the system of pun-
ishing railway employees under rule
14(2).7(1123)

“That the Demand under the Head
‘Railway Board’ be reduced to Re, 1.”

[Failure to implement the accept-
ed policy of ‘one union in one indus-
try’, in Indian Railways also.](1138)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure to give bonus to the per-
sonnel of Ralway Protection Force.]
(1139)

“T}'mt the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure to change the anti-labour
policy of Railway Board.](1140)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to impelment the Official
Languages Act, 1963 in all Railways.]
(1141)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to enforce section 3(3) of
Official Languages Act, 1963 in all

railways uniformally.](1142)

“That the Demand under the Head
“Railway Board’ be reduced by Rs. 100.”

[Need to prescribe work-load for
railway employees on the basis of
quota analysis.](1143)
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“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to implemtnt the Policy of
equal wages for equal work.](1144)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to ensure adequate supply of
medicines to  railway hospitals.]
(1145)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to check  anti-social ele-
ments in trains.](1146)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

.’

[Inordinate  delay in regularising
the services of all workers serving in
railway departmental canteens.] (1 147)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to attach pantry car to
Sounbhadra Express.](1148)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to conmstruct a new railway
line from Rajgir to Gaya, on
Eastern Railway.] (1149)

“That the Demand under the Head
‘Railway  Board’ be refuced by
Rs. 100

[Need to construct a new railway
line from Fatuha to Gaya via Islam-
pur on Eastern Railway.] (1150)

“That the Demand under the Head
‘Railway  Board” be reduced by
Rs, 100.”

[Need to ensure proper mainte-
nance of -steam engines] (1151)

“Tha; the Demand under %€ ‘Head
‘Railway -~ Board’® be reduced by
Rs, 100.”

[Need to conmect Hazaribag with
railway line in Bihar.] (1152)
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“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Undue delay in solving the pro-
blemg of railway employees.] (1153)

“That the Demand under the Head
‘Railway  Board” be reduced by
Rs, 100.”

[Need to implement the recom-
mendations made by various Railway
Accident  Enquiry Committees. ]
(1154)

“That the Demand under the Head
‘Railway  Board’ be reduced by
Rs. 100.”

[Need to evict illegal occupantg of
thousands and lakhs of acres of
railway land.] (1155)

“That the Demand under the Head
‘Railway  Board” be reduced by
Rs, 100.”

[Need to purchase wagons in
adquate number,] 1156)

“That the Demand under the Head

‘Railway  Board’ be reduced by
Rs. 100.”

.[Need to dispose of claimg of loss
within a short period,] (1157)

“?hat the Demand under the Head
‘Railway  Board’ be reduced by
Rs. 100.”

[Need to put a end to the mono-
poly of book selling by Wheeler

company in Indian Railways.] (1158)

“That the Demand under the Head

‘Railway  Board” be reduced by
Rs. 100."

[Trregularities in appointment of
dependants of deceased railway em-

ployees on compassionate  grounds.]
(1159)

“That the Demand under the Head

‘Railway ~ Board” 'be reduced by
Rs, 100.”
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[Need to electrify the railway line
between Mughal Sarai and Asansol
on“the Eastern' Railway.] '(1160)

“That the Demand under the Head
‘Railway ~Board’ “be ‘reduced by
Rs, 100.” )

[Need to run Sonbhadra Express
from Patna to Délhi daily instead of
three days.] (1161)

“That the Demand under the Head
‘Railway  Board’” be reduced by
Rs. 100.” §

[Need to run Deluxe train via
Patna on four dayg instead of two
days.] (1162)

“That the Demand under the Head
‘Railway  Board’ be reduced by
Rs. 100.”

[Need to run a fast train from
Patna to Bombay.] (1163)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to convert the railway line
from Patna to Gaya into doubte line
on the Eastern Railway.] (1164)

“That the Demand under the Head
‘Railway Board’ be reduced by
Rs, 100.”

[Need to provide reservation faci-
lity ay Patna junction on Eastern
Railway in the Tinsukia Mail for
Delhi Bound passengers.] (1165)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs 100.”

[Need to  introduce suburbun

traing from Patna to Gaya from
Patna to Buxear and from Patna tv

Makameh.](1166)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide better train
services for daily commuters.](1167)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

MARCH 19, 1983

(Rlys) 1983-84, DSG 184
(Rlys), 1982-83 & DEG
(Rlys), 1980-81

[Need to give correct information
to passengers regarding late runfing
of trains at Patna junction station.]
(1168) )

“That the Demand under the Head
‘Railway Board” be reduced by Rs. 100.”

[Need to give recognision to
Indian Railway Signal and Telecom-
munication Staff Association.](-1169)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to replace obsolete engines
and wagons immediately.](1170)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.™

[Need to implement the agreement
in regard to the demands of the em-
ployees of signal and telecommunica-
tions  department in the wake of
‘Work to rule agitation’ in 1973.]
(1171)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide seats to Conduc-
tors, Guards ang TTEs in running
trains.](1172)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide accommodation,
medical and educational facilities to
employees  working on road  side
stations.](1173)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide waiting rooms
and cooking facilities for checking
staff away  from Headquarters.]
(1174)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to grant all Gazetted and
Restricted holidays to Railway em-
ployees working on lines.](1175)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”
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[Need to bring loco shed. employees
under the purview of Industrial Dis-
putes Act.](1176)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide uniforms to
gangmen.](1177)

“That the Demand under the Head
‘Railwaly Board’ be reduced by Rs. 100.”

[Need to construct a new .railway
line form Bihta station to Anugraha
Narayan road station via Bikram,
Palganj and Arwal on Eastern Rail-
way.](1178)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide uniform to loco-
mechanical staff.](1179)

“That the Demand under the Head
“Railway Board’ be reduced by Rs. 100.”

[Need to construct a retiring room
consisting of one 50-bed dormitory,
10 two-bed rooms and twenty one
bed rooms at the southern side of
Patna junction.](llSO)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide a big park near
Patna Junclion.](llSl)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to remodel Patna junction.]
(1182)

“That the Demand under the Head
“Railway Board’ be reduced by Rs. 100.”

[Need to c@nstruct an over-bridge
near Karbigahis over Patna station
s0 that people may cross - from
North to South and South to North.]
(1183)

“That the Demand under the Head
“Railway Board' be reduced by Rs. 100.”

[Need to open a city  booking
office in Kankarbag area.](1184)

“That the Demand under the Head
‘Raxlway Board’ be reduced by Rs. 100.”
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[Need to take up at an early date
the construction of pucca over-bridge
in Rajendra Nagar, Yarpur and
Gardambag (Chikohra).] (1185)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to convert Rejendra Nagar
balt into a full-fledged station.]
"(1186)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to open a big railway hos-
pital at Patna.](1187)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nezd to exﬁand the existing rail-
way hospital at Danapur.](1188)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to reinstate 7 gangmen in
service, who were suppended removed
from servce in Danapur Division of
Eastern Railway.](1189)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

TNced to construct more residen-
tial quarters for railwaymen at
Danapur.](1190)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs, 100.”

[Need to eradicate mosquito
menace and insanitation in Railway
colonies at Danapur.] (1191)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need for remodelling of Danapur
railway station.](1192)

“That the Demand under the Head

‘Railway Board’ be reduced by Rs. 100.”

[Need to regularise the services of
voluntary booking clerks on Eastern
Railway.](1193)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”
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[Need to eleviate the platforms at
Phulwari, Neora, Sadisopur and Kul-
haria stations on Eastern Railway.]
(1194)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to post gatemen at all. rail-
way level crossing.](1195)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to construct a new station
near Parew village in east of Koilwar
bridge in Danapur Division.](1196)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to construct a well-equipped
railway station on the light Railway
land lying vacant in the South of
Arrah station in Danapur Division.]
(1197)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to stop payment of Rs. 12
lakhs every year to the owners of
Fatuha-Islampur ~ Light  Railway.]
(1198)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to give railway land to land-
less people on annual lease basis.]
(1199)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to utilise Indian Railways as
public utility service.] (1200)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to withdraw orders of trans-
fer of railway employees from one
division to other division and compul-
SOty retirement from service and stop
thefr victimisation.] (1201)

“1hat the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”
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[Need to provide adequate number
of schools for the childrem of railway
employees.] (1202)

“That the demand under the Head
Railway Boarg be reduced by Rs, 100.”

[Need to eradicate mosquito and’
other insects menace in II tier AC
sleeper coaches of Deluxe, Sonbhadra,
Kalka Mail, Tinsukia Mail and other
fast trains.] (1203)

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”

[Need to appoint adequate number
of Hindi Officers, Translators, Typists
and Stenographers in all the Railways
to implement the Official Languages
Act, 1963.]1 (1204)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to check mal-practices and
irregularities in Railway Service Com-
mission; in  the matter of recruit-
ment.] (1205)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Failure to apopint 32 candidates
out of a panel of 72 persons selected
for the posts of Ticket Collectors by
the Railway Service Commission,
Muzaffarpur.] (1206)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide uniforms and othre
necessary articles to the personnel of
Railway Protection Force.] (1207)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide financial assistance
to such railway employees who are
Stagnating in their pay scales.] (1208)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to implement the recommen-
dations of the Sharma Commission in
respect of railway doctors.] (1209)

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”
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[Need to  nationalise all private
ships and Ferries operating in the
Ganga.] (1272)

“That the Demand under the Head
. “Railway Board’ be reduced by Rs. 100.”

[Need to ban operaticm of private
ferries within a radius of three kilo-
metres of the areas of operation of
Government ferries.] (1273)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to grant special pay to
transhipment workers in view of their
arduous duties.] (1274)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to accept the demands made
at the conference of marine workers
of North-Eastern Railway.] (1275)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to offer employment on
compassionate grounds to the scms or
wives of 14 transhipment workers who
died in harness.] (1276)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nee to cover 1054 transhipment
workers under the Life Insurance
Scheme.] (1277)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to grant allowance to T.P.Ts
in Indian Railways.] (1278)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs.100.”

[Need to pay to the depemdents of
transhipment workers the amount in
their Provident Fund in the event of
their death.] (1279)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to implement already accept-
ed demands of the workers of tran-
shipment shed, Gadhara.] (1280)

(Rlys), 1982-83 & DEG
(Rlys), 1980-81

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to pay allowance to the
transhipment workers as recommend-

ed by the R. B. Lal Committee. ]
(1281)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to restore the right of All
India Railway Employees Confedera-
tion to be called twice a year by the
Railway Board to discuss the demands
of workers.] (1282)

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”

[Need to grant to all the union; in
the railways the right for holding
negotiations with the railway officers.]
(1283)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to make provision for secret
ballot to decide the recognition to
unions in Indian Railways.] (1284)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to consult the unrecognised
federations, associations and unions
and to accept memoranda from
them.] (1285)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to restore the cut in issue of
uniforms to marine staff.] (1286)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need for improving the condition

of accommodation for marine staff at
Mokama Ghat, Barari Ghat and

Mahendra Ghat.] (1287)

“That the Demand under the Head
‘Railway  Board’ be reduced by
Rs. 100.”

[Need to supply accessories fer
the repair of engines.] (1288)
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“That the Demand under the Head
‘Railway  Board” be reduced by
Rs, 100.”

[Need to lay a new railway line
from Baunsi to Mandar Hill in San-
that Pargana of Bihar.] (1289)

“That the Demand under the Head
‘Railway Board" be reduced by
Rs. 100.”

[Need to lay a broad gauge line
from Jasidih to Deoghar in Bihar.]
(1290).

“That the Demand under the Head
‘Railway  Board’ be reduced by
Rs. 100.”

[Need to provide cold water dur-
ing summer at Patoa junction.]
(1291).

“That the Demand under the Head
‘Railway Board” be reduced by
Rs. 100.”

_[Need to concede the demands of
Bihar Daily Passengers’ Association]
(1292).

“That the Demand under the Head
‘Railway  Board’ be reduced by
Rs. 100.”

[Need to invite the local Mem-
bers of Parliament to participate in
the meetings between  Bihar Daily
Passengers’ Association and D.R.M.]
(1293).

“That the Demand under the Head
‘Railway Board” be reduced by
Rs. 100"

[Need to set up a departmental
canteen at Danapur station of Eas-

tern Railway.] (1294),

“That the Démand under the Head
“Railway Board’ be reduced by
Rs. 100.”

[Need to replace private catering
by departmental catering at Katihar
station on N.F. Railway.] (1295).
“That the Demand under the Head

‘Rallway Board” be reduced by
Rs. 100.”

19, 1983
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[Need for ooncedmg the demands
of coal and ash handling  workers
and doing away with the contrary
system.] (1296). :

“That the Demand under the Head
‘Railway  Board’” be reduced by
Rs. 100.”

[Need to do away with inspection
coaches.] (1297).

“That the Demand under the Head
‘Railway Board” be reduced by
Rs. 100.”

[Need to solve labour problems
through frequcnt consultations  with
the = Federations, Associations and
Unions functioning in  Railways.]
(1298).

“That the Demand under the Head
‘Railway  Board” be reduced by
Rs. 100.”

[Need to check malpractices and
irregularities in allotment of railway
wagons. (1299). 1

“That the Demand under the Head
‘Railway  Board" be reduced by
Rs. 100.”

[Need to check the use of railway
wagons as godowns.](130)

“That the Demand under the Head
‘Railway Board’” be reduced by
Rs. 100.”

[Need to allot the railway insti-
tute buildings or halls to unrecog-
nised railway unions for holding
their meetings or conferences.]
(1301).

“That the Demand under the Head
‘Railway  Board" be reduced by
Rs. 100.”

[Need to end the monoply in cate-
ring in Kaithar.](1302).

“That the Demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Need to check the entry of unm-
authorised persons into the reserved
compartments.] (1303),
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“That the Demand under the Head
‘Railway Board” be reduced by
Rs. 100.”

[Undue. delay in conversion of
Barauni-Bongaigaon metre gauge
line into broad gauge.] (1304).

“That the Demand under the Head
“Railway Board’” be reduced by
Rs. 100.”

[Delay in conversion of Barauni
Kaithar metre-gauge line into broad
gauge.] (1305).

“That the Demand under the Head
‘Railway ~ Board’ = be  reduced by
Rs. 100.”

[Need to check theft of coal from
trains.] (1306)

“That the Demand under the Head
‘Railway  Board” be reduced by
Rs. 100.”

[Lack of water, electricity and
fans in trains running on Patna-Gaya
line of Eastern Railway.] (1307).

“That the Demand under the Head
‘Railway  Board” be reduced by
Rs. 100.”

[Need to treat checking staff as
running staff]. (1308).

“That the Demand under the Head
‘Railway  Board’” be reduced by
Rs, 100.”

[Late running of trains on Patna-
Gaya line to the extent of eight
hour]. (1309).

“That the Demand under the Head
‘Railway  Board” be reduced by
Rs. 100.”

[Late running of Deluxe, Tinsu-
kia Mail, Sonebhadra Express, Vik-
ramshila Express, Jayanti Janta Ex-
press Kalka Mail, I Up and 12 Dn
trains.] (1310).

“That the Demand under the Head
‘Railway Board” be reduced by
Rs. 100.” :
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[Need to raise the level of Plat-
forms and extend the sheds at Par-
sabazar, Pothahi, Nadwan and Nad-
aul stations on Patna Gaya lifle of
Eastern Railway]. (1311). .

“That the Demand under the Head
‘Railway Board” be reduced by
Rs. 100.”

[Need to grant protection (o
Station Masters and Travelling Tic-
ket Examiners.] (1312).

“That the Demand under the Head
‘Railway  Board’” be reduced by
Rs. 100.”

[Need to accept the demands of
All India Shunting-Cabin and Tra-
flic staff Association.] (1313).

“That the Demand under the Head
‘Railway  Board’ be reduced by
Rs. 100.”

[Need to recognise the All India
Shunting-Cabin and  Traffic  Staff
Assocation] (1314).

“That the Demand under the Head
‘Railway  Board” be reduced by
Rs. 100.”

[Need to run the Jayanti Janta Ex-
press between  Sonepur and Delhi
every day.] (1315).

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to take action against offi-
cers who harass ganagman.] (1316).

“That the Demand under the Head
‘Railway  Board” be reduced by
Rs. 100.”

[Need to accept the demands of
workers of departmental  canteens.]

(1317).

“That the Demand under the Head
‘Railway  Board’” be reduced by
Rs. 100.”

[Need to grant minimum of three
promotions to  railway emy

during their service.] (1318).



195

[Shri Ramavatar Shastri]

“That the Demand under the Head
‘Railway Board’” be reduced by
Rs. 100.”

*  [Need to adopt a time-bound pro-
motion  policy for railway employ-
ees.] (1319).

“That the Demand under the Head

‘Railway Board” be reduced by

Rs. 100.”

[Need to make timely payment of
pension to  railway employees.]
(1320).

“That the Demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Need to withdraw the ban on

recruitment of railway  personnel.]
(1321)

“That the Demand under the Head
‘Railway Board” be reduced by
Rs, 100.”

[Need to make payment of full
pension to the wives and dependants
of deceased railway pensioners.]
(1322).

“That the Demand under the Head
‘Railway Board” be reducedq by
Rs, 100.”

[Need to give priority in employ-
ment to the dependants of retired
railway employees.] (1323).

“That the Demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Need to convert the Ranchi
Lohardagga and Suri-Purulia light
railway line into  broad gauge.]
(1324).

“That the Demand under the Hex
‘Railway Board® be reduced by
Rs, 100.”

[Need to set up a railway factory
in Patna.] (1325).

“That the Demand under the Head
‘Railway  Bcar®  be reduced by
Rs, 100.”
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[Need to fill vacant posts in the
Railways.] (1326).

“That the Demand under the Head
‘Railway Board” be reduced by
Rs. 100.”

[Need to improve the working of
control system.] (1327).

“That the Demand under the Head
‘Railway Board be reduced by Rs.
100.”

[Failure in giving correct informa-
tion about the late running of
trains by Danapur Mokama  and
Jamalpur Control offices.]  (1328).

“That the Demand uwader the Head
‘Railway  Board’ be reduced by
Rs, 100.”

[Need to make timely payment of
travelling allowance and overtime
allowance to railway employees.]
(1329).

“That the Demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Need to post experienced staff in
the railway control offices as per past
practice.] (1330).

“That the Demand under the Head
‘Railway Board” be reduced by
Rs, 100.”

[Need to increase the strength of
employees in the Reservation office
at Patna junction.] (1331).

“That the Demand under the Head
‘Railway Board’”  be reduced by
Rs. 100.”

[Need to appoint adequate number
of employees at the enquiry office at
Patna junction.] (1332).

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Acceptance of directives and
conditions laid down by LM.F.]
(1344).

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”
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[Failure to implement the decisions
taken in the meetings of Consulta-
tive Committee of Railways.] (1345).

“That the Demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Rude behaviour o‘f Railway Offi-
cers towards M.Ps and M.L.As:]
(1357).

“That the Demand under the Head
‘Railway Board’ be  reduced by
Rs. 100.”

[Letters written in Hindi being
replied in English by the Minister of
Railways and his P.A.] (1358).

‘“That the Demand under the Head
‘Railway Board’ be reduced by
Rs. 100.” .

[Need to revise dearness allowance
formula and merge it with basic
pay.] (1459).

“That the Demand under the Head
‘Railway Board” be reducel by
Rs. 100.” -

[Failure to implement the policy of
time “scale promotion for railway
employces.] (1360)

“That the Demand under the Head

‘Railway Board’ be reduced by
Rs. 100.”

[Need to grant the right of bilate-
ral talks to All India Railway Emp

loyees Confedcration as was avall-

able to them before.] (1361)

“That the Demang under the Head
‘Railway  Board” be reduced by
Rs, 100.”

[Need to cover 5336 engineering
workers of Eastern Railway under
central pay scales.] (1362)

“That the Demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Need to accept the demands of
railway vendors.] (1363)
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“That the Demand under the Head
‘Railway  Board’ be reduced by

‘Rs, 100.”

[Need to provide a level crossing
at village Daulatpur on Eastern Rail-
way.] (1364).

“That the Demand under the Head
‘Railway  Board” be reduced by
Rs. 100.”

[Failure to check the menace of
pick-pocketing at Patna junction on
Eastern Railway.] (1365).

“That the Demand under the Head
‘Railway Board” be reduced by
Rs. 100.”

[Collusion of railway police with
the pick-pockets at Patna junction on
Eastern Railway.] (1366)

“That the Demand under the Head
‘Railway Board’ be reduced by
Rs. 100.” '

[Need to curb the practice of
charging money by the railway
police from the vendors of vegetable
and other items at the railway foot
path at Mithapur level crossing,
Patna on Eastern Railway.] (1367).

“That the Demand under the Head
‘Railway  Board* be reduced by
Rs, 100.”

[Need to abolish the system of
charging tax from the owners of
cars, jeeps and Sscooters who take
their vehicles into the compound of
Patna junction on Eastern Railway.]
(1368).

“That the Demand under the Head
‘Railway  Board’ be reduced by
Rs. 100.”

[Need to provide a halt or flag
station in front of Bihar Vidhan
Sabha keeping in view the conve:
nience of thousands of employees of
Patna Secretariat.] (1369).

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100"
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[Insanitary conditions near the
booking office for Gaya at Patna
junction.] (1370)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Failure to check incidents of
dacoities and lootings in railway trains
on Patna-Gaya line of Eastern Rail-
way.] (1371)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Failure of G.R.P. officers at Patna
junction to reply to the letters written
by Members of Parliament.] (1372)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide free railway
travel facility for Bharat Darshan to
freedom fighters.] (1427)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to invite local M.Ps also at
the periodical meetings of milway
officers with the representatives  of
passengers’ associations.] (1428)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to include local M.Ps in the
Divisional Railway Users’ Consulta-
tive Committees.] (1429)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to include local M.Ps in the
national, zonal and Divisional Rail-
way Users’ Consultative Committees.]
(1430)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs.100.”

[Need for immediate posting of the
project workers of the railway engine-
ering department.] (1431)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100,

[Need to abolish the contract labour
system in the engineering departmenmt
of the railway and to provide jobs to
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the casual labourers who are continu-
ing in this position for several years.]
(1432)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to confirm the employees
working in the track depot of Dana-
pur Division of Eastern Railway.]
(1433).

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to supply immediately raim
coats and woollen jerseys to Khalasis
of Railway Emgineering Department.]
(1434)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to confirm the employees of
construction department of the rail-
ways.] (1435)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to pay immediately the ar-
rears of RL.T. 1969 to engineering
workers of Danapur Division.]

(1436)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to insure C.P.C. scale to
engineering workers and to provide
more avenues of promotion to them.]
(1437)

SHRI M. M. LAWRENCE (Idukki):
I beg to move:

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure in  providing first aid
facilities in the kitchen pantry cars.]
(1234)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure = in extending medical
benefits to the commission bearers
and vendors who are working on
equal footing as permanent workers
in the trains.] (1235)



201

Con, Comm. (Res), DG

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure in providing woollen uni-
forms to catering staff of Southern
Railway.] (1236)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure in providing rest rooms
to catering staff at the stations.]
(1237)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure in providing quarters to
catering staff.] (1238)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Attempt to revert the promoted
Assistant  Managers from  catering
staff.] (1239)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure  in making  permanent
casual workers who are working for
more than one year.] (1240)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure in absorbing bearers|ven-
dors working in catering department
in permanent posts.] (1241)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1."

[Need to run a direct train from
Ahmedabad to Trivandrum.] (1264)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Need to comstruct a new railway
line from Cochin in Bodinayakka-
nur.] (1265)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Need to absorb the cleaners who
are working in trains under  con-
tractors.] (1266)
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“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”
[Need for giving mileage allow-
ance to the catering and pantry|
kitchen car staﬁ.] (1267)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Need to introduce a direct train
from Rourkela to  Trivandrum.]
(1268)

“That the Demand under the Heéd
‘Railway Board’ be reduced to Re. 1.”

[Need to give sleeping berths faci-
lity to the catering staff in the Cochi-
Nizamuddin Jayanti Janata, K. K.
Express and other long distance
trains.] (1269)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Need to reduce working time to
8 hours for loco-running staff.]
(1270)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”
[Need to convert Quilon-Madras

narrow gauge into broad gauge.]
(1271)

SHRI SAIFUDDIN
(Katwa): I beg to move:

CHOWDHARY

“That the Demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to expand railways through-
out N. E. region including Assam.]
(1242)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to improve the railway
goods traffic in North Eastern re-
gion.] (1243)

“That the Demand under the Head
‘Railway Board" be reduced by Rs,
100.”

[Need to construct flyovers on all
the roads where railway lines cross.]
(1244)
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“That  the D:mand. under the H:ad
‘Rai.wgy Board' be roduced by Rs.
100.”

[Need to run Neelachal Express

-via Adra Kharagpur to Pari.] (1245)

“That the Demand under the Head
‘Railway Board® be reduced by Rs.
100.”

[Neéd to provide housing facilities
. to gangmen.] (1246)

“That the Demand under the Head
“Railway Board’ be reduced by Rs.
100.”

[Need to stop victimisation of loco
running staff.] (1247)

“That the Desmand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to- construct a new railway
line from Durgapur to Jamshedpur
via Bankura.] (1248)

“That the Demand under the Head
‘Railway . Board” be reduced by Rs.
100.”

[Need to introduce double line
and electrify the Malda Bandel route
via - Farakka, Azimganj and Katwa
‘on Eastern Railway.] (1249)

“That the Demand under the Head
‘Assets-Acquisition, Construction and
Replacement, be reduced by Rs. 100.”

[Need to introduce double line in
Bandel-Katwa section of  Eastern
Railway.] (1258)

“That the Demand under the Head
‘Assets-Acquisition, Construction and
Replacement, be reduced by Rs. 100.”

[Need to electrify the Bandel-
Katwa section of Eastern Railway.]
(1259)

. “That the Demand under the Head
‘Assets-Acquisition, Construction  and
* Replacement, be reduced by Rs. 100.”

[Need to introduce broad gauge
lines in the Burdwan-Katwa section
of Eastern Railway.] (1260)
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“That th: Demand under the Head
‘Assets-Acquisition, Construction  and
Repiacement, be reduced by Rs. 100.”

'[Need to introduce broad gauge
line in Ahmadpur-Katwa section of
Eastern Railway.] (1261)

“That the Demand under the Head
‘Assets-Acquisition, Construction and
Replacement, be' reduced by Rs. 100.”

[Need to introduce circular railway
in Calcutta.] (1262)

“That the Demand under the Head
‘Assets-Acquisition, Construction and
Replacement, be reduced by Rs. 100.”

[Need to expand railway facilities
in Tripura.] (1263)

SHRI K. A. RAJAN (Trichur): I beg
to move:

“That the demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to give pay and other allo-
wances to railway employees at par
with  other public undertakings.]
(1400)

“That . the demand under the Head
‘Railway Board” be reduced by Rs.
100.”

[Need to abolish contract system
in railways.] (1401)

“That the demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to construct a railway line
from Kuttipuram to ~ Guruvayur.]
(1402)

_“That the demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need for electrification of the
Trivandrum-Ernakulam railway line.]
. (1403)

“That the demand under the Head
‘Railway Board’ be reduced by Rs.
100.” =
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[Need to construct a new railway
line from Cochin to Bodi Naya.
kanur.] (1404)

“That the demand under the Head
“Railway Board’ be reduced by Rs.
100.”

[Need to run a direct train from
Rourkela to Trivandrum.] (1405)

“That the demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to regularise the casual wor-
kers who are in service for more
than one year.] (1406)

“That the demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to run a direct train from
Ahmdabad to Trivandrum.] (1407)

“That the demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to provide rest rooms (o
catering staff at all stations.] (1408)

“That the demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to provide quarters for cat-
ering staff.] (1409)

“That the demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to provide uniforms to
gangmen.] (1410)

“That the demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to provide uniforms to loco
mechanical staff.] (1411)

“That the demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to provide adequate number
of wagons and rakes for carrying
essential commodities to  Kerala.]}
(1412)
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“That the Demand under the Head
‘Railway Board’ be reduced by  Rs.
100.”

[Need to run the trains on sche-
duled time.] (1413)

“That the Demand under the Head
‘Railway Board' be reduced by Rs.
100.”

[Need to provide adequate cater-
ing facilities in all long distance
trains and stalions.] (1414)

“That the Demand under the Head
‘Railway Board’ be reduced by  Rs.
100.”

[Need to provide security and
safety to passengers from  dacoities
and robberies.] (1415)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need for workers’ participation in
the management of railways,] (1416)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need to check accidents which
are increasing every day.] (1417)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

[Need for abolishing the Railway
Board.] (1418)

“That the Demand under the Head
‘Railway Board’ be reduced by  Rs.
100.”

[Need to recognise the labour
unions on the basis of secret ballot. |
(1419)

MR. CHAIRMAN: Motion moved:

“That this House approves the re-
commendations made in Paragraphs
63, 64, 67 and 70 contained in the
Seventh Report of the Railway Con-
vention Committee, 1980 appointed (o
review the rate of dividend payable by
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the Railway undertaking to General
Revenues as well as other ancillary

matters in connection with the Railway
Finance and General finance, which
was presented to the Parliament on
5-11-1982".

“That this House further directs
that the action taken by Government
on the other recommendations made in
this Report should be reported to the
committee.”

Shri Satyasadhan Chakraborty

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South) : At the very
outset, I would like to make certain
general remarks about the Railways.

These days we hear a lot about the
commercial nature of the Indian Rail-
ways. The new philosophy of the
Government is that the Railway must
earn a profit and out of its profit, it
must invest for its expansion. How
will the profit come ? By raising the
revenue, by decreasing the amenities
to the passengers, by restricting emp-
loyment, they want to increase the
profit of the Railway. This is the
philosophy which is propagated by the
International Monetary Fund to the
developing countries, This is 1 totally
erroneous conception about the rote
the Railway in a developing country.

In our country, the railways carnot
be run as a commercial organisation.
This should be looked upon as a part
of your developmental programme.
There are certain services where the
principles of profit do not operate, Can
you run a hospital on the pasis of
making a profit? Can you run an
educational institution on the basis of
making a profit ? These are part of
the social service. What to cpeak of a
socialist State, even in a welfare State,
certain services are rendered to the
members of the society by the State.
It is only the advocates of leissez-faire
or unrestricted competition or unres-
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tricted play of market forces or unes-
tricted play of private property, who
advocate that everything should be on
the basis of profit and loss. This is
a wrong conception. In our .ountry it
should be how you are helping the
railways or helping the developmental
process of our country, how far you
are helping to bring the idle resources
to production, how far you are helping
the mobility of the working peoble in
our country. From that standpoint,
the functioning of the railways should
be looked into. I am myself a Mem-
ber of the Railway Convention Com-
mittee and I am trying in my modest
way to go into the working of the
Railway. It has shocked me to find
that the Indian Railway today is suf-
fering from paucity of funds. The
Government is demanding thai{ the
fund should come from the Railway to
the General Revenue. No. Ii should
be the other way round. For the
development of the Railway, for the
expansion of the Railway and for the
modernisation of the Railway, the fund
should go to the Railway Irom the
General Fund.

Only a little while ago, he was sup-
porting the Asiad. I am a sports’
lover. I am not against sports, But
what is this? You have allocated
money for five-star hotels and for so
many flovers where very few vehi-
cles move, but you cannot allocate
funds for the Railway. You will see
that in this House Members belonging
to all political parties demand that in
their area there should be expansion
of railway line. If you do not expand
the railways, the traffic will be taken
over by the roadways and by refusing
to expand the railways you will be
allowing the road transport, particu-
larly to the private entreprenecurs, to
earn super profit, which they are
doing these days, by imposing higher
prices for the tickets, and you will
also be giving away a large part of
the transportation of the goods to the
private transport services which is dan
gerous. So I would like to see the
Railways as an organisation which
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provides service to the people of the
country, low cost service for the daily
commuters, more amenities ‘o the pas-
sengers and expansion of the irailways
for the industrialisation of our coun-
try. Form my own experience, I can
tell you. While visiting many States,
I have found that the Chief Ministers
are demanding that let the railway
lines be opened and the industries
would come up. In certain States we
had the opportunity to meet some en-
trepreneurs who were urging upon us
that if the Railways construct new
lines, they will be encouraged to con-
struct new companies new enterprises
to harness the resources of our coun-
try. I would again emphasise that un-
fortunately because of the wrong
philosophy propagated by the inter-
national financial institutions managed
by the imperialist countries, our Gov-
ernment is pursuing a totally wrong
policy and thereby trying to restrict
the movement of the passengers by
railways trying to restrict the expan-
sion of the Railways and there is an
important lobby in our country which
says that the Railways should be only
the bulk carriers, the rest should
be given to road transport, This is a
dangerous philosophy. From our own

experience as Members of the Comunit-
that in various

States, new railway lines should be
constructed. The cuestion is where
the money will come from? The Rail-
ways are already suffering “rom lack
of funds, and desperately our Railway
Minister is imposing more and rhore
burdens on the common people to
meet the situation. I think this is a
very destructive line. If the State is
a Welfare State, you cannot impose
more and more burden on the travel-
ling public and the daily commuters
by increasing the rate of season
tickets, by taking away some of the
facilities which they have been enjoy~
ing. I would, therefore, ask the Gov-
eérnment to reverse the policy snd see,
as a part of social service, as a part
of industrial and economic develop-
ment a portion of the burden is borne
by the Government and it has to find

tee, we have seen
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revenues for the Railways. On the

part of the Railways, they thould zlso
try to economise. How ? Well, you
are imposing your burden on the peo-
ple but do you know, Mr. Minister,
how the people, how the business
houses are cheating the Railways?
You do not know, Chealing is every-
where. Do you know that the wagons
are overloaded ? But the railway is
carrying. Because of this corruption,
because of the cheating by the busi-
ness houses, the Railways are not get--
ting the money they should get. You
should tighten it. Look at the pilfera-
ges, Accoding to a newspaper report,
in Mughalsarai alone goods worth
Rs. 1 lakh are taken away every cay
by anti-social elements. I must say
that a section of the railway pcople
and also the Railway Protection Force
are involved in this. How much are
you paying for these pilferages? How
much are you paying by way cf de-
murrames ? Whenever you have to
bay more, you are always trying to
raise revenue. You are not trying tc
run the railways efficiently, economi-
cally, plugging the loopholes, so that
you can increase your revenue, You
are not doing it. For this strict ad-
ministrative measure have to !e taken

14.46 hrs.

(Dr. Rajinder Kumar Bajpai in the-
Chair,)

We have steam engines. °'here is
a philosophy that there should be
dieselisation. I am next to none in
my faith in modernisation, in the tech-
nological progress, in the introduction
of a better and more scientific system,
But the judicious husbanding of re-
sources is also important. Why is it
that we cannot make use of the steam
engines, trying to improve them ? In
some other countries of the world,
they are trying to modernise the steam
engines. We have enough coal in our
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country. So, simultaneously, both
can work, so that we do not spend
too much of our resources in this sec-
‘tor. Dieselisation should be there,
but it should be a gradual process.
But, unfortunately, I find ‘hat we are
going to import 18 diesel engines.
Why are we importing them ?

While I was in. Bangalore the other
«day on tour, I went to one Wheel and
Axle Factory coming up near Banga-
lore. On enquiries I was told that it
is coming up with collaboration from
a firm in USA. They say that itis a
new technology. When we are in a
position to produce wheels, why are
we not utilising our talent? The Rail-
way Minister will have to go into
that.

Then I come to the question oi emp-
loyment. There are many trains
where there are no guards. There
are many stations where there are no
Assistant  Station Masters, In this
way, you are trying to economise. You
are not giving employment tc reople
where it is necessary. At the same
time, you are unnecessarily going in
for computerisation. When we have
abundance of manpower, we ¢re focl
ishly going in for computers, following
the western countries, where they do
not have abundant manpower. Since
we have abundant manpower, let us
utilize them and not in a blind way
follow the western countries, where
they have computers.

Then I come to some of the prob-
lems of my State. Governmeat have
started the metro project in Calcutta.
When is it going to be completed ? The
Railway Minister announced that the
whole city is on the operation table
for the last ten years. Can you show
me any other example in the world
where a city has been kept on the ope-
ration table for such a long period ?
How long will it take ? The Railway
Minister should inform Parliament the
specific date and time by which it will
be completed. He should make the
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officers accountable for this. If they
cannot run the whole thing according
to schedule, they should be tuiken to
task. I have seen during the Asiad
how they have completed all the pro-
jects in record time. Why could they
not do it in the case of metro rail-
ways ?

Sir, the second question is a bout the
circular railway. You know, what
the Calcutta traffic will be ut the end
of the century ? Even if you comp-
lete the metro railways, it will 1ot be
able to carry al] the passengers, it will
only carry a portion of it, and that is
why we have been demanding with all
sincerity that the Railway IMinistry
should consider my proposal that there
should be circular railway in Calcutta
which will not cost you much. 7hLere
are vested interests who are opposing
it. I know that. There have been
some commissions which have 1ecom-
mended that Calcutta should have this
circular railway. You have the ring
railway in Delhi. How many people
travel by that railway? You have
constructed that. We don't mind,
But why is it that you are rot doing
it in Calcutta where it is technically
feasible and when the Commissions 1e-
commended that this should bhe dore ?
So, I would urge upon the Minister to
take it seriously and declare :n this
very House that they are going to cun-
struct the circular railway which is
going to solve at least a portion of
the problem of Calcutta.

Then I will come to another gues-
tion. If you go to Calcutta cnd trne el
by the suburban trains, you will see
the condition of fhe daily commuters.
In a compartment which can accom-
modate hundred commuters at least
more. than 1000 travel and during
peak hours it is unbearable, Also
sometimes from my own experience in
my constituency, I would say that
there is announcement that the trains
are cancelled. Then how the people
will be able to return after office
hours ? They wait for long hours.
Sometimes some people have to work
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for longer hours. So, there should be

4 more trains, there should be more
coaches and you should cater to the
needs of daily commuters in Shealdah
and Howrah. I would also request
the Railway Minister to extend the

. suburban services to Asansol. It is a
highly congested area and if you can
extend the suburban services to Asan-
sol it will at least partially mitigate

' the sufferings of daily commuters
there.

I would also like to demand, and
from his own experience the Reilway
Minister will agree that in and arcnnd

» Calcutta we must have more over-
bridges, The population has increas-
ed, accidents are taking places and also
sometimes because of the gales, traffic
comes to a halt. So, in Baliganj,
Dhapdhapi, Kasba and in Jadavpur,
which is Mr. Somnath Chatterjee’s
constituency, you must construct these
overbridges so that traffic may flow
easily and there is no halting cf the
traffic. And I think the West Bengal
Government has already written to
you about it. I think you should res-
pond to it.

Finally, I would say that in our
economy the Railways play a very
( important part and on the davelop-
ment of the Railways and on the
working of the Railways also depend
~“the working of our economy. This is
J our life line agnd in a country like
ours where people do not have auto-
mobiles, where people depend on the
Railways, where traffic depends on
the Railways, the Railways should dis-
charge its duty, it must be efficient,
it must expand and it must cater to
the needs of the people.

I end with this. You promised in
this House safety, security and punc-
tuality. I want that you stick to what
ou have said and you just implament
what you have promised here.

" Thangk you.

" SHRI M. SATYANARAYAN RAO
(Karimnagar) :'I was carefully listen-

o
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ing to the speech made by my friend,
Mr. Satyasadhan Chakraborty. On
one point I wholeheartedly agree with
him that the objective of Ralways
should not be commercial earning,
There is no question of earning profit
or incurring losses. He said correctly
that Railways play a very important
role in the development of our coun-
try and particularly in the develop-
ment of the backward regions. But
unfortunately even after thirtyfive
yvears of our indepenfience the same
philosophy is being followed. There
are demands for the backward regions.
The people of those regions have not
seen railway so far. When they de-
mand, Railway Department always
pleads paucity of funds. They say be-
cause there are no funds they are not
able to give new railway lines, This
thing has been going on for the last
35 years.

I do not want to take much t:me of
the House because my friend has
touched all these points already
Moreover, it is a very important thing,
it concerns everybody, I do not think
there is difference of opinion so far as
the point which he raised is concerned.

I am afraid the Chair may give a
ring. It is better I should devote my
time to my problems first and thea go
to the general ones. Otherwise, it so
happens we go on speaking and touch-
ing other points and ultimately cannot
touch our problem.

First of all, I would like to bring to
the notice of the Railway Minister the
problem of my district and particular-

ly Telangana Region in Andhra Pra-
desh,

I came to Parliament in 1971, It is
more than twelve years now. For the
last more thgn twelve years I have
been demanding railway line in my
region and particularly in my Consi-
tuency and also in the Constituency of
the Prime Minister—Medak District.
Since 1971 the Railway Ministers have
been promising; not only promising,
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they have also ordered surveys. Sur-
veys had been conducted, For one
line, survey had been made thrice.
That line is between Nizamabal te
Ramgundam via Karim Nagar. They
promised that they would take up the
work in 1980. I spoke with great sor-
row when Pandit Kamlapati Tripathi
was the Railway Minister, We go on
demanding railway lines. You go on
saying something or the other. You
satisfy us by saying that survey has
been ordered. But the work is never
completed. As a matter of fact, peo-
ple in the Constituency think that
their representatives are not discharg-
ing their duty properly. It is because
of our fallure to convince the Railway
Depariment and get them the railway
line. As a matter of fact, in the recent
elections also we had to suffer very
much because of this. People were
asking about the Railway line, They
were accusing us for not doing any-
thing. They were saying, “You have
no face to show. Why have you come
to us?” They were angry and dis-
satisfied. They say, “You make
speeches only in Parliament. Do you
think that your duty is over with
that 2 It is your duty to impress
upon the Railway Department. You
have to take other action also.” By
other action they mean, one day they
will have to resort to hunger strike.
Wherever there is such an action, you
agree also, You agreed in Marath-
wada, Aurangabad, and other places,
You did not allocate the money that
you promised. They resorted to
strike ‘Rail roko’ slogan was there,
That particular area is very near my
place. Marathwada was a part «f our
old Hyderabad State. Our people also
want to do the same thing. Unless
that is done, Railway Department is
not going to concede to the Jemand.

The hon. Railway Minister is a bold
man, although the Opposition Parties
criticise him. His area is also in the
backward region. He has sanctioned
something for his region. Unlesg you
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yourself, you cannct s.ive
You start with your own con-

stituency.

serve
others.

15.60 hrs,

But at the same time kindly consi-
der our problems also, You see the
difficulties of our people and that is
why, when I said this to Pandit
Kamalapati Tripathiji, he was kind
eneugh to say, “Again, I will do some-
thing about it,”’. The promise was also
made when Prof. Dandavate was the
Railway Minister, He wrote me g let-
ter also saying, “We have asked the
Planning Commission, we have writ-
ten to the Planning Commission for
sanction of your line; so far as the
Railways are concerned we have
cleared; it is only pending with the
Planuning Commission”. That letter
he wrote to me., Afterwards, when I
met the Railway Minisiry people in
1920 and  asked about this, it
was really a surprise thing for
the Railway Ministry, They said
“Well we do not have any record
that such a letter was addressed
to the Member of Parliament,
Even then the Railway  Minister

promised to do something since
this matter is pending for a long time.
Moreover, that region is  not
developed and since  indepen-

dence, no single line was added in
our Telengana area, So, he was kind
enough to say that he would do some-
thing. Later, the Railway Ministry
surveyed the line gnd it was thought
that it 'would not only be remunera-
tive but it would also connect the two
industrial belts—Pattan Cheruvu and
Rama Gundam vig Karim Nagar. Pat
tan Cheruvu is in the Prime Minister’s
constituency, Medak, and it is also a
potential area where so many indus-
tries are coming up. Rama Gundam
is also an industrial phase, We have
got fertiliser factory, super-thermal
station, Singareni Colleries, cement
factory and so many other industries,
which are coming up in the industrial
complex. If you connect this line bet-
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ween Pattan Cheruvu and Rama Gun-
dam via Karim Nagar, it will not
only serve the people of the areas
concerned but it will also generate
more employment and it will ulti-
mately benefit the whole country, 1
would request the hon, Minister to
kindly see that this work is immedia-
tely taken up,

1 am sorry to say that in this year’s
Budget, he has not made any mention
about it at all. This is really unfortu-
nate for us. Although I belong to
the ruling Party and I am a disciplin-
ed man, some-times, I am feeling that
I should do something because after
all, I have also to proftect the inte-
rests of my people. If you do not do
anything, 1 reserve my right to take
certain steps, I will have to resort
to hunger-strike, come what may he
the consequences.

Madam my friend from the CPM
Party was mentioning aboul the role
to be played by the Railways, I only
say that you have vpaucity of funds
and there are so many commitments.
So long ag you treat Railways as a
commercial organisation, it will not
be possible for any Railway Minis-
ter—mnot only yourself but any Railway
Minister—to achieve the objectives and
fulfil the desires of the people in
various regions, I only request you to
see that the Railways are not ireated
as a commercial organisation as we
are doing in other respects like
schools, hospitals etc. We have under-
taken so many things. If you do not
have funds with you, you please ob-
tain loans from the World Bank for this
purpose and see that new railway
lines are laid. It will not only
satisfy ~the people, it will not
develop our economy but it will
alsy solve the unemployment problem
in this country, I am telling you that
in every rural area, the people are
there without any employment. They
are seeking employment and that is
the reason why the youngsters are
angry with us because we are not sol-
ving the unemployment problem. Yes-

(Rlys), 1982-83 & DEG
(Rlys), 1980-81

terday, my colleague ghri Chandulal
Chandrakar moved a very good reso-
lution pleading that the right to work
should be one of the Constitutional
rights, I also support it because there
is unemployment problem in this
country and because of this, the
youth are becoming very restless. I
do not know what is going to happen
in this country, if we are not going to
solve this problem. By constructing
new railway lines and expanding the
railway system, you can solve the un-
employment problem in this country
to some extent,

Now, I will come fo the slogan
which has been given by the Railway
Minister that they are very particu-
lar about ‘safety, security and punc-
tuality’ of train, Madam, this is the
concern of everybody. When we go
by train, we are not sure whether ‘we
will reach the destination safely. I
am sorry to say that, I am not bla-
ming the Railway Minister, The rea-
son is, first of all, we have got tracks
which are outmoded and obsvlete, 1
think, the tracks had been laid during
the British period and we have not
repaired or replaced them. I think,
there is no use of repairing it unless
you completely replace them., You
will have to replace it. I am happy
that in your Budget speech, you have
mentioned these things, You have
also allocated crores of rupees for the
purpose of replacing the old tracks.
Unless vou do that, vou cannot pre-
vent derailment of trains, For some
time now we are not hearing about
derailments. We are only hearing
about accidents,

The safety aspect is a very impor-
tant one. For this purpose, he has also
mentioned that not only the tracks
will have to be replaced but other
things have also to be done, He has
sai1 aboul the signalling cystem, that
it is a very old one and. kecause of
that also, some times, It does not work
and that is why the accidenis ar. ta-
king place So, that aspect also has to

.be taken care of. Only day before

yesterday, we heard about the acci-
denf which took place in the Calcutta
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city itself, That is really very unfor-
tunate.

Then, the security oroblem is also
there, I do not know what the Rail-
way Protection Force is doing, He
may say that the RPF is not supposed
to provide any security to the passen-
gers and that their duty is only to see
that the thefts of the railway proper-
ty do not take place, But may I sub-
‘mit to him that the RPF is also in
collusion with the thieves? That is
the reason why they are suffering
losses. Unless they provide safety
and security to the passengers, it will
be very difficult to increase the rail
way earnings. After all cne must be
certain that one ‘will reach safely
one’s destination. But that is not
there, Everybody is afraid of travel-
ling by train,

The other thing is about punctua-
lity, He says that so many difficulties
are there because of chain-pulling,
because of mischievous fellows, mis-
creants, etc. etc. They can also be
controlled. But, unfortunately, he has
not provided proper guards. There
are no proper personsg at all,. Why do
the people resort to chain-pulling, etc.?
There must be certain reasons, It is
because of ticketless travel. The people
board the trains without tickets.
They are in collusion with railway
officials ticket inspectors, etc. be-
cause there is corruption, They take
so much money from those people
and allow them to travel without
ticket, That is why the trains are
overcroweded, Because of overerow-
ding, chain-pulling and other {hings,
the trains run very late and punctua-
lity 1s not being adhered to. Unless
they tackle that problem, they cannot
achieve punctuality in the rinning of
trains,

Now, I would say a word about the
Rajdhani Express. T am happy
that he has introduced Raj-
dhani Express between Delhi and Bom-
bay and between Delhi and Howrah
four or flve times in a week. Why this
discrimination? What sin have the
south Indians committed that there is
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no Rajdhani Expresg there? Trivan-

drum is very far away from Delhi, too
far away from Delhi. Why don’t they
provide Rajdhani Express there? So,
far as Andhra Pradesh is concerned,
they have give us the A P, Express.
In the A.P. Express, the supply of
food is hopeless. The AP, Express
is not properly cleaned alsc, In other
Express trains, First Class is there;
A, C, First Class is there and ether
facilities are also there, But in the
A. P, Express, it is not there. The
people ask me, when in other long
distance trains, all those facilities are-
provided, why it is not so in the A. P,
Express, They tell me to ask the Rail-
way Minister about it. I want to know
from the hon. Railway Minister why
this discrimination is there. Why this
kind of a feeling is created among the
people there. We have already suffered
also on account of that, The south is be-
ing neglected in every sector. It may be
a small thing for him. But so far as
we are concerned, it is a big thing,
There should not be any such discri-
mination.

About the revlacement of ocutdated,
over-aged, track, locomotives, coaches,
etc., I have already touched upon that
point. About steam engines, a mem-
ber was mentioned why we should re-
sort to dieselisation of engineers, I
differ lrom him, The diesel engines,
the electric engines, are required to
carry the increased load of the trains.
We have increased the joad of trains.
The railway lines are very few. There
is so much of demand for the introduc-
tion of new trains also. So, instead of
providing more trains, they think of
increasing the load of trains, So, they
have added so many coaches in one
trath, 1 think, 20 or 21 coaches, One

train carries so many coaches.
It requires a powerful engine like
diesel engine and electric engine,

Particularly for long distance I think
only diesel engines and electric engine
are very necessary, Steam engine will
be useless. But these steam engines can-
not be completely thrown out, They
can be certainly used for new branches,
Small branches will be there, Just
now I mentioned about region-wise



221  Recomm. of the Rly, PHALGUNA 28, 1904 (SAKA) (Rlys) 1983-84 DSG

Con, Comm. (Res), DG

lines, There, of course, they can in-
troduce them. There should not be
any difficulty there, That will be
useful and that shouid be done.

Regarding the introduction of new
trains, in our area also, there is a de-
mand between Secuderabad and Sir-
pur Kagaz Nagar, It is demand 20
years old. They want to have a local
®ain. All Express trains pass thro-
ugh that route. But they would not
stop at all, Passengers are in a diffi-
cult situation. They are not getting
this cheapest means of transport, The
poorer people always prefer train.
Therefore, I requst the .Hon, Minister
to introduce a new train between
Secunderabad and Kagaznagar which
caters to the needs of the local people
of the Telengana region,

I have also mentioned something
with regard to amenities. The Hon.
Railway Minister says that some steps
have been taken and that he has con-
stituted a Committee under his chair-
mainship to see that not only almost
all the trains but also the platforms of
the stations are completely clean The
food which is supplied to the passen-
gers should also be good. But aclual-
ly the stations are very (cirty, When-
ever we go there, I find so many flies
and the food is also very bad.

PROF, N, G. RANGA: Drinking
water also should be good.

SHRI M. SATYANARAYAN RAO:
Regarding reservation, I am very hap-
pY, there seems to be some change for
the better, of late. Everybody is
feeling the change. On the spot itself,
1 think, sometimes we are getting re-
servation, particularly in all express
trains.

There seems to be definitely some
improvement so far as reservation is
concerned and when reservation prob-
lem is not there, corruption also can be
lessened. Tt is interlinked, That is
alsp good,
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The other points is industrial

peace. You have mentioned it. I am
very happy that you are maintaining
industrial peace and there is complete
understanding between your Railway
Board and also your employees. So
long as it is there, there will be no
problem, Because of strikes ‘we al-
ways find that the trains come late.

Regarding afforestation programme,
this is a very good programme because
I have seen in other countries of Eur-
ope and other countries, when we go by
train particularly in Soviet Union, dur-
ing that everywhere, on both the sides,
you find trees and, that way the ecolo~
gical balance can be 1naintained and
also you can provide cmployment to
the people. Because we have got lot of
land, Our country is a vast country.
If you spend more money on this
afforestation programme, it will be
very good. You will be adding to our
economy also, I hope that this will be
looked into seriously.

Angd lastly I would request you not
to forget my problem the railway line,
You also, while you reply kindly men-
tion what is the position, whether you
would do something to lay the railway
line between Pattancheru, the Prime
Minister’s constituency, to Ramagun-
dam via Karimagar. Prime  Minis-
ter s constituency and my constituency
are adjacent, At least you will be ser-
ving your own Prime Minister and
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Wagdr a@r adr =gy, Se¥ W
Swr % T § a8 wW & AW
dx AR #1 emreAg @ W
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AT Q3T |
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w7 wAtfife £ am mwe faa
g, zH@d wyar Sawodez ®F w4
g1 70 AmA grdAr & fF s
AW FAAR { A FR, A" FCAT

wifgd wiT Awer TR A W QA
Frar wifgq | Stwr f& wer ardd
 WET A AW H o gAl 4

BAT ATE &A@ H ate FEe A
970 &1 SIAT & T ST A FGEAT
aw famai & =a zwa W qu
FTAT Jifgq) HIBATT A FT AR
#A HR TR g 94T A AT
qIT FTAT wHifgd

a7 favam & f& &t @3z amg
@I BT YT FAAE HIT FT FFT
AET famar wTRa) 9w 78 ow
AMHT &1 ANF! ATAH § S F7
faar 70 ag amd qu w7 faar
AlfFA AW wAF7 271 g9 F@Er
AT A 941 A yTA § g
FIATE fF AmF1 51§97 & gad
ATHT AT FAATE F7F AAT A
Sial faE ggr 9w F#39)

SHRI A. K. ROY (Dhanbad): Madap,
Chairman, the second stage of Railway
budget discussion has got its own limi-
tations and I do not want to go out of
this limit,

But one thing 1 wish to say: The
cut-motions which hon. NMembers have
given are not to cut the time of the
House or kill the time of the House but
they ought to cut some ice!

I have seen this in the last 5 years,
both in the period of the Jaunata Gov-
ernment ané)e now in the time of the
Congress(I) Government, in the regime
of successive Railway Ministers, that
not a single cut motion, not a single
suggestion, put forward by hon. mem-
bers in the House had been accepted.
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If that is the position, what is the
use of all this fun?

We come, We give all our proposals.
We give al] out cut motons. gll our sug-
gestions, They are all “looked into”, The
suggestons get “looked into.” The sug-
gestions are “looked after”. And then
what happens? Everythng gets over-
looked, Nothing happens afterwards.

And if this is the position. I would
say, the second stage of discussion

should be omitted altogether because

there is no need for this second stage
of discussion at all.

15.34 hrs.

[SHRI R, S, SPARROW in the Chair].

Mr. Chairman, the hon. Railwav
Minister made some significant and
bold pronouncements in his Budget. He
said:

“Ours is a democratic country, a
democratic set-up.” Very well. Then
you accept the cut motions, How is the
denial of cut motions fitting in with the
pronouncements made? Mr, Chairman,
Sir, he said: “When a Member of
Parliament makes 3 demand it has to
be assumed that it is the demand of the
people.” Very fine thing!

Then further he says:

““This Budget may not satisfy
many honourable Members who
have come to me personally and
apprised me of their demands for
the expansion of railway network
in their areas. I fully sympathise
with these demands which reflect
the peoples’ aspirations.”

But how do you act?

SHRI M. SATYANARAYAN RAO:
Please go through the next page also?

SHRI A. K, ROY: Why should I?

1 quite accept his lamentation. Sir,
you might have read the Chapter on
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Lamentation in the Old Testament, it
ig one of the finest and famous chap-
ters. His budget is also like that.
What is that? The 6th Plan provision
of Rs. 5100 crores is inadequate; less
than the requirementg etc, Even the
revised target ig not going to  be
achieved, because instead of Rs. 1800
crores, the figure is Rs. 1300 crores
or Rs. 1400 crores. I would, there-
fore, say that it may not be possible
to accept all the Cut Motions, all the
demands, but at Jeast one Cut Motion
should be accepted from each Mem-
ber. )

PROF, N. G. RANGA: It would be
a vote of censure against the Govern-
ment.

SHRI A. K. ROY: I do not say that
you accept them in the form of Cut
Motions; Cut Motions are to cut you
to size; we are not here to cut you to
size. But my point ig that at least,
the demands, the aspiration, the
sentiments and the requirements in-
dicated in the cut motions should be
accepted. At least one suggestion of
each Member should be accepted
every year, otherwise the whole
thing is becoming irrelevant, As I
said, it may not be possible to accept
all the suggestions, but if even one
suggestion ig not accepted, what is the
fun of giving so many Cut Motions?
Is it only to create paper work and
nothing else?

Similarly, we have seen that so
many hon. Members give numerous
suggestiong during the hudget discus-
sions, but not even a single one is
looked into. Not only that, you will
be surprised to know that afterwards,
nobody reads what was told in the
House., The papers just fill some
corner of the room, and afterwards,
those papers are just sold or thrown.
The suggestions from the hon. Mem-
berg should not be thrown like this
. ...(Interruptions).

Looking to the various aspects, it is
said that the railways should not be

(Rlys), 1982-83 & DEG
(Rlys), 1980-81

a purely commercial organisation, and
somebody said that it is a welfare
institution. But your Raillway Minis-
ter has said that it is an empire.
While commenting on the attitude of
the Railway Board, recently he said
that it was an empire, and 1 wish that
he should not preside over the ligui-
dation of this empire, It is really an
empire. The Prime Minister of this
country deals with the destiny of 70
crore people of India, but he is an
emperor who deals with the destiny
of 370 crores of people who travel by
hig traing every year. He is a bigger
emperor than the Prime Minister,

I can quite understand that the
Railway Minister does not have
enough funds to deal with all these
things, but I would like to know why
the rate of renovation, replacement,
development and renewal is decreas-
ing. We quite understanq that we
cannot go fast enough as we desire.
But we get concerned when we feel
that we are going backwards, During
the Third Five-Year Plan, per year
they used to add some 461 rcute-kilo-
metre railway line, but after that, in
the previous fourteen years, average
is only 181 route-kilometre and last
year it wag 185 route-kilometre. And
this year you say you will add only
135 route-kilometreg of railway line.
My point is when in the Third Five-
Year Plan you could add 461 kilomet-
res per year, how is it that you are
adding to your tracks only 135 route-
kilometres? Why are you going
backwards?

Sir, the Railways’ target was to
electrify at least one thousand route-
kilometres per year, but today in
your Budget estimates—I den't know
what will be the actual—you have set
not more than five hundred kilomet-
reg for electrification,

In regard to my constituency,
Dhanbad, I have given so many cut-
motions and T know I will receive
only a letter stating ‘no’, ‘no’, ‘no’ and
it will add one paper to my file ea:g!w
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time. I am not blaming the Hon.

Minister, Sometime bhack from my’

good friend, Shri Kedar Pandey, who
wag the [Railway Minister at that
time, I received the same thing. Frcm
Prof. Dandavate also I received the
same reply, So, what I would say is
that you need not give any railway
line for Dhanbad. You can take away
the railway line, because at every six
inch there ig a railway line. But the
main point is that the trains should
move, And if the traing move, Ilet
move in a proper way.

From Dhanbad to Sindri there are
two sets of railway lines. The ques-
tion I ask is why on one track pas-
senger traing should not move, Only
the goods traing are moving there.
Everything is there, Station ig there
and land is there. Not only that one
of the biggest fertiliser factories, the
Sindri fertiliser  factory, is  there.
What prevents you from running at
lJeast a passenger train there?

Similarly, from Bokaro to Dhanbad
there ig a passenger train, but it is in
such a condition that nobody travels
in that. So you should improve the
conditiong in that train.

From Dhanbad to Pathardih and
from Dhanbad to Bhojudih there are
railway lines and what I want is that
the trains on these lines should move,
1 am not asking for addition of new
trains. The only thing I ask is that
you maximise the utilisation of the
assets which we are having there. I
think, Sir, you wil] also prevail upon
the new and energetic Railway Minis-
ter in thig connection.

Sir, T am putting a suggestion on
behalf of all the Members of Parlia-
ment that each year at least one
suggestion of one Member should be
accepted and implemented. Other-
wige from next year we will see that
the second stage of  discussion is
stopped. g
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PROF, N. G. RANGA (Guntur):
Mr. Chairman, Sir, I agree entirely
with what Shri Satyanarayan Rao
has said today, with almost every
point, including the point of Railways
serving the nation as a quasi-social
service. But, then, T would like to
have 1 or 2 reservations there.

There are certain strategic areas,
as we used to call them in pre-Inde-
pendence days. Now we are also
classifying a number of backward
areas. In these places, let the Rail-
ways be started on the basis, not of
profits but of the gtate subsidizing
and paying for their losseg for what
is known as the gestation period.
And there are certain areag like the
North-east Frontier, where they can
never pay their own way; and cer-
tainly, it should be the responsibility
of the Government to meet the losses
that would be incurred there, But,
at the same time, in the rest of India
the Railways must be made to rea-
lize that they have to pay their own
way. They cannot be a liability on
General Revenues all the time.

Having said that, let me first of all
take up the small point which ap-
pears to have been neglected by most
people. At one time, the Congress
people were” known ag the champions
of the Third Clasg passengers. Now
the time has come when we have to
champion the cause of those people
who will be travelling by ordinary
Passenger trains. ] would ask the
hon, Members and the Minister to
travel from time to time in the ordi-
nary Passenger trains that would be
going from one station to another,
They would be shocked at the hope-
lesg condition in which the carriages,
lavatories, windows, window-shutters,
lighting, electric fang and even seats
are found there. Al] these things are
in a very bad shape. One nced not
at all mention about the sanitary
conditions.

Priority should be given by railway
staff in order to see that these preli-
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minary, elementary amenitieg needed
by the passengers who would be go-
ing by Passenger traing are attended
to.

What is happening now ig that there
ig a craze for Rajdhani type of trains.
My hon. friend wanted it for Hydera-
bad also. Have more of them—TI have
no objection. In the super-fast trains,
some comfortg are available. But
what about the Passenger trains?
They were neglected earlier; now also
they are neglected. So, the Railway
Minister should give priority, in his
consideration, to this,

Secondly, I would like to congra-
tulate him on the.stand he hag taken
vis-a-vis the Railway Board. The
Railway Board has ‘“een behaving,
not satisfactorily. For some years, it
has been going on. Fortunately, this
Railway Minister hag been able to
weather the storm. There was an-
other strong Railway Minister, viz.
Mr. Hanumanthaiah; but he had to
pay the price, because he came into
conflict with the Chairman of the
Railway Board., Railway Board and
its staff should realize their responsi-
bility to this Parliament and the
dictateg and decisiong of this Parlia-
ment. We must be very clear about
it. Unlesg the ministerial responsibi-
lity is accepted as supreme, we can-
not have any peace at all on the Rail-
ways, a point which Mr. Roy has been
talking about.

Secondly, Railway Board and the
Railway Minister have been a bit re-
miss aYout public relations. At one
time, whatever points we made here
during the Railway Budget discussion
or the Supplementary Budget discus-
sions, every individual point used to
be -answered from the Railway
Board’s office after a time, after due
consideration hag been given to them.
Now that practice doeg not seem to
hold good. What is worse, even when
we write letterg to the Railway Board
and the Railway Minister, no proper
replies are given—not in good time,
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and no proper consideration is being
given. I would like my hon. {riend to
attend to this also.

Now there is this question of main-
tenance and repairs,

The hon, Minister himself has paid
special attention to this. I would like
him to spare as much money ag pos-
sible for this in order to see that
there is a proper safety in the rail-

ways.

But there is also a question of the
personnel, When the Railway Board
thinks of defying the Minister, the
Minister findg it necessary to go pub-
licly in  criticism of the Railway
Board and vice-versa; it has a demo~
ralising effect upon the railway per-
sonnel right down to the railway sta-
tion Masters. One of the most im-
portant troubles that we come across
among the railway personne] is the
kind of gspecial preference we have
been showing to the backward classes
and the Harijans, After a great deal
of consideration, Parliament had de-
cided upon that policy and the rail-
waymen and other government offi-
cers had better wunderstand it quite
clearly that in this country as long
ag we go on providing all these spe-
cia] facilities for these government
employees, they must be prepared to
re-concile themselveg to the social
policy, to the socialist policy, to the
welfare policy of this government.
Althougn a few people who are about
to be promoted are likely to be hurt
just because junior Harijans, back-
ward classes men have got to be pro-
moted, they should be prepared to
accept it as a decision of the society
as a whole and the price that we have
to pay for the sins that we had com-
mitted in the past generation as well
as in the present generation. Even
the consideration they have given to
the Harijang is being resented by the
railway staff. I want the railway staft
to realise their duty towards the go-
ciety as well as their duty towards
this long suppressed group of our
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people in our society, that is, Hari-
jans. Therefore, they should be pre-
pared to accept that reservation. It
stands to the credit of my hon, friend
Prof. Madhu Dandavate. When he
was the Railway Minister, an objec-
tion was taken to this reservation. He
was strong enough to put his foot
down and then said, whatever hap-
pens, government was going to stand
by that reservation; and our govern-
ment also stands by that reservation.

Then there is 3 Bibi Nagar to Nadi-
kudi railway line. The foundation-
stone wag laid about 11 years ago; and
it ig crawling right up to Nalgonda
and from there when it is going to
reach Nadikudi and be connected
with Guntur to Macherla so that
whatever has to come from Madras to
Hyderabad can short circuit the dis-
tance of about 100 to 150 km.? How
many years are they going to take?
When are they going to find funds?
Instead of that, they send our rail-
waymen as well as material, experts,
everybody to Nigeria, some other
countries in order to demonstrate our
expertise. First of all, let us Jook at
these things. I have no objection to
our rendering some service to the for-
mer colonial countries and coloured
people areas, but, first of all, let us
serve our people also.

There are North-Eastern States.
‘Two years ago, Panditji said that he
was going to develop that area. Later,
hig successor said, yes, we are going
to link up 6-7 points so that the
whole of the north area can be con-
nected by railway, Not much men-
tion hag been made in the present
budget. Why has my hon. friend for-
gotten all gbout it? I am glad he has
remembered Malda that has to be
reached and T am glad that it is going
to be reached. But, surely, by the
same token, indeed with a gretater
sense of urgency, he should have pro-
vided sufficient fundg for the develop~
ment of railway in North Eastern
Frontiers. There, I blame not only
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the Railway Minister but the whole
of the government; it is a matter of
national security that we are connect-
ing all the Capitals of those States in
North-Eastern States by railway; and
it should not be narrow-gauge or
metre-gauge; it should be broad gauge
so that from all over India, it should
be possible for people as well as
goods to be sent to and from  the
North Eastern States.

Similarly about backward areas
also, they promised to make some
surveys, There was one which is
very close to my place, 3 line from
Nidubrolu to Nizamabad. Why? Be-
cause it is going to be a fish port, The
World Bank has given a grant of one
and a half crores of rupees and they
are going to catch fish by motor-boats.
How are they going to transport this
fish, which would be caught in Jarge
quantities to Calcutta, 5 place which
my hon. friend would like to serve
with that fish, unless there is a rail-
way line? His Deputy Minister was
able to realise its importance, There~
fore, he promised to make 5 survey
last year. One year has passed. No
mention at all is there; not even a
survey. When, on earth, it is going to
be materialise, I really do not know.

Now, coming to accidents, why do
the accidents take place? Is it only
because of nature? Js it only be-
cause of a bad permanent way? What
about the railway wagons and under-
frames? Are they not in a shabby
condition? = What about the railway
personnel, railway employees, officers
and all those people? Sir, if you look
into the Railway Budget, you will find
that from year to year the working
expenses ratio ig going up like any-
thing, the 'labour side of it jg going up
at top speed. And should they not be
satisfied with that and then offer the
best possible service to the nation?
They do not seem to be doing their
duty by the nation, I would like to
make this appeal to the lowest man,
the gangman, the lineman to perform
their duty better. At one time they
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were all casual labour, Now, most
of them are accepted as permanent
labour. THey are provided with all
the facilities from that stage, right up
to the [Railway Board Member, they
are being treated in a Khushi man-
ner, much more Khushi manner than
the Members of Parliament and it
ig their minimum duty to see to it
that these accidents do not take place.
It is not for the Railway Minister to
resign. Every one of them should
consider it his personal duty—nation-
al duty—to see that there are no ac-
cidentg at all. And whenever acci-
dents take place they should be pre-
pared to bow before there God, and
bow their heads in shame. It is be-
cause of thig kind of a thing that Shri
Lal Bahadur Shastri felt so keenly
that nhe resigng at that time. But it did
not serve our purpose; because the
morale of these people was not high
enough. I hope that their morale
would be raised depending on  the
manner in which right from the Rail-
way Minister down to the gangman
all of them begin to consider it as
their national duty to give highest
priority to seeing that accidents do
not take place. Thank you.

e

MR CHAIRMAN: Shri Deen
Bandhu Verma
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[MR. DEPUTY-SPEAKER in the chair].
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MR. DEPUTY SPEAKER: Please
conclude,

L3
SHRI DIGAMBER SINGH:; I am the
only Member from the Lok Dal.

MR. DEPUTY SPEAKER: 13 minutes
are allotted to your party. I reguest
you to complete your speech within
that limit. Supposing you go on ex-
- tending the time, we may not be able
to discuss some of the Ministries at all.
Therefore, you must be careful. You
should not take away the time for the
other Ministries,

=t foraw fag & o & @3-

wS I A e 8
TR I T A et @ g
§ s fodma aE ww =@,
* G T g W E ! AT
T wgEL eI AL A, 99y & anfow
gar § zz 7% famr it @ aww
UNF! 6T AT =iy |
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SHRI K. T. KOSALRAM (Tiruchen-
dur): Mr. Deputy-Speaker, Sir, I wish
to say a few words on the Demands for
Grants of the Railways for the year
1983-84. 1 am sure, the hon. Railway
Minister will be able to relate my
points to the Demand.

1 entirely agree with the hon. Minis-
fer that the Planning Commission is
impervious to the needs of the Rail-
ways. Out of the total public sector
allocation of Rs. 2378 crores in the
First Five Year Plan, a sum of Rs.
267.07 crores was allotted for tne Rail-
ways. This came to 11 per cent. But
in the Sixth Plan, the allocation for
the Railways is just 5 per cent only
of the total public secwr allocation.
The allocation ig Rs. 5100 crores ouf of
the total amount of Rs, 97,700 crorves,
The Planning Commission always
gives step-motherly treatment to the
Railways; 1 know that pretty well. As
I said, the allocation in the 6th Plan
is only 5 per cent,

THE MINISTER OF RAILWAYS
(SHRI A. B. A. GHANI KHAN CHAU-
DHUR): Less than 5 per cent; it is
not even 5 per cent.

SHRI K. T. KOSALRAM: it will take
25 years to complete all the works at
the present rate of allocation of re-
sources. The Railway -Minister must,
therefere, be a Member of the Planning
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Commission, That is my feeling;
otherwise the Railway cannot zet what
they should. As was said by many hon.
Members, Railways is a vast organisa-
tion in this country, and it should be
represented on the Planning Commis-
sion. Only then, the things will im-
prove. Only then, the demands cf the
Members from various parts of the
country can be met. The Members be-
longing to both the sides express their
demands; in fact, those are the de-
mands and needs of the people whom
they represent.

M®wonder, when 27333 unmanned rail-
way crossings in the country ¢re going
to be manned. This is according to
your report. Till they are manned,
accidents will continue to occur.

SHRI A. B. A. GHANI KHAN
CHAUDHURI Not 27,000, I have said
1200 unmanned level crossings where

- buses ply are being manned at Rail-

way's cost in phased programme.

SHRI K. T. KOSALRAM: O.K. I will
correct it. Every year the railways will
continue to bear a loss of Rs. 15 crores
due to the damage of the railway pro-
perty by such accidents. In 1981-82,
the loss on account of damage due to
train accidents was Rs. 15.75 crores.
Out of 7,072 railway stations, 6,767 rail-
way stations do not have covered sheds
for the passengers to stay. 3,819 Rails
way stations do not have drinking
water facility. The arrears of track
renewals are 18,000 kilometres. Twenty
five per cent of broad gauge wagons
need immediate overhau] and replace-
ment., I do not know when will these
be attended to.

The Railway Minister has stated
that the on-going projects would not
suffer for want of money, but a meagre
sum of Rs. 1.75 crores has been pro-
vided in 1983-84 for Karur-Dindigul
Tuticorin-Tirunelveli broad gauge line
’project, which is the first project in
pTamil Nadu after independence, Sir,
in Tamil Nadu after independence it
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is the only one project where metre-
gauge is being converted into broad
gauge. In the year 1980-81, my Hon.
friend, Shri Kamlapati Tripathi was
the railway Minister, who categori-
cally assured in the House that it will
be included in the year 1981-82. But,
Sir, it was not included in 1981-82.
Then, ] met the Prime Minister, who
was gracious enough to immediately
sanction the Karur-Dindigul-Tuticorin-
Tirunelveli project and directed the
then Railway Minister to include it in
1981-82 Budget, which he did. The
entire Kerala State has been c.nvert:
ed into broad gauge. I don’t mind it.
1 welcome it, My Kerala friends are
on the top of the helm of affairs in the
Railway Ministry. 1 would only say
that they must consider the Southern
Railways in Tamil Nadu also. The
entire money has been pumped inty
Kerala. I welcome it, but at the same
time they must sympafhetically con-
sider the requirements of Tamil Nadu
also. Sir, Madam Gandhi cave Rs. 2
crores in 1981-82. Next vear, Shri
P. C. Sethi gave Rs. 75 lakhs. It is
damn disgrace. Then in the Supple-
mentary Budget he gave oniy Rs. 1
crore.  The foundation-stone of the
first phase of the project wag laid by
my hon. friend, Shri P. C. ;jethi in
Tuticorin in September, 1982. Shri R.
Venkataraman, who was then the Fin-
ance Minister, presided over the meet-
ing. Then Shri Sethi, who is the
predecessor of the present Railway
Minister ,categorically assured that
money is not the consideration. What-
ever money is required for this, he said,
I am prepared to give. It has ap-
peared in the papers also and I
can pass on those reports also. Not
only that he categorically assured that
it is going to be completed in three
phases. Sir, its cost was estimated at
about Rs. 50 crores. In 1981-82, they
gave Rs. 2 crores. Then Rs. 75 lakhs
in 1982-83 and then Rs, 1 crore in the
Supplementary Budget. Now, you have
allotted only Rs. 1.75 crores. Sir, with-
out the broad-gauge the whole of
Tamil Nadu, particularly the undeve-
loped southern districts of Tamil Nadu

(Rlys), 1982-83 & DEG
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cannot develop. Sir, Tutocorin has
become a major port and an industrial
complex., It is also one of the major
salt producing centres Tuticorin is
supplying salt to practically all the
South Eastern States. So, without
broadgauge the Salt movement is hin«
dered and consequently salt is sold of
Rs. 5 a kilo instead of 5 paise. This is
disgraceful : you have allotted only
Rs. 1.75 crores. It is not enough even
for 2 or 3 miles. You are a responsi-
ble Railway Minister. You xnow bet«
ter than me. With Rs. 1.75 crores,
what can the Department do ?

There is a humour in Tamil Nadu
now : My Kerala friends are still at
the helm of affairs in the Railways.
The line from Tuticorln will first con-
nect Tirunelveli and then there is BG
line to Trivandrum. Then Railways
will run from Trivandrum to up coun-
try. The Karur-Dindigul-Tuticorin
may be dropped. That is charge
against the Central government. The
Minister should understand that he
cannot overlook Tamil Nadu.

In the same meeting presided over
by Shri Venkataraman and attended by
Shri P. C. Sthi, I requested Shri MGR,
the Chief Minister to expedite the
handing over of lamd for Karur-Din-
digul new line. He resenfed my rais-
ing that issue in this forum. He added
that on 7th September ’82 he has pas-
sed orders, 18 months after the an-
nouncement of the new line. If the
land had been given immediately the

world would he" » started at Karur in
1981 itself,

Recently, three days back, the Minis-
ter here had answered my question
saying : “So far, land acquisition has
not been completed, Land has not
been handed over to the Railways, So,
the delay is in the T. N. Govt.” So,
I cannot blame Mr. Chaudhuri alone,
In Tamil Nadu, things are moving af
what we call in Tamil as ‘Aamal
Vegam’ The acquisition proceedings
have thus not been completed.
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MR DEPUTY SPEAKER : When the
acquisition proceedings are not com-
pleted, how do you expect the Central
Government to allot more funds ?

SHRI K. T. KOSALRAM: That is
why I accuse the Tamil Nadu Govern-
ment,

MR DEPUTY SPEAKER: So, Mr
Ghani Khan Chaudhuri is not respon-
sible, You please press yuur point at
the State level

SHRI K. T. KOSALRAM: If the
land hag been handed over to the Rail-
ways, I can insist upon Mr. Chaudhuri
and ask him to give more money.
Tamil yadu Government is alsn  res-
ponsible for this delay. Even thea if
the Minister gives more money, the
work on Maniachi—Madurai section
can be taken up.

MR, DEPUTY SPEAKER: You write
to the Chief Minister of Tamil Nadu.

SHRI K. T. KOSALRAM ;: In Tuti
corin meeting on the platform I tcld
him, i.e. in a gathering of 10,000 to
15,000 people, The chief Minister
quarrelled with me, He said: ‘I have
passed orders on the 7th September,
in the matter of acquisition of land’.
It may take two mgre years. 1 do not
know ; someboody may go to the court.
1 do not know when it will be done
In these circumstances the Tamil Nadu
Govt. has no right to criticise the
Central Government.

Even though I am in the 1uling
party, I have given a number cof Cut
Motions. I am not going to press
them,

I come from Tirunelveli district.
Kanya Kumari comes under my cons-
tituency. From Tirunelveli to sadras,
there is only one Express train. For-
merly, there were two Express trains.

Tuticoin js ong of the indusiial
complexes, 1t is a major harbour.
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AN HON. MEMBER: It ,is not a
major port.

SHRI K. T. KOSALRAM ; It is not
a minor port, It is a major port.

It is one of the major ports of this
country; it is one of the important
ports in the country Still, ‘here is no
express train and BG line. Please
consider these two things. Only one
coach has been attached {from Tiru-
chendur to Madras. There is need for
one additional coach. I have been
writing to the General Manager.
Their reply is always in the regative;
they would not send any positive reply
at all. So far, hundreds of letters
have been sent to him. One day, my
friend, Shri Anbarasu spoke that he
would gherao the Railway Minister if
sufficient trains are not run  from
Chengalpattu to Madras. Most of the
officials are staying in Chengalpattu.
You can imagine it, So the number of
trains should be increased. From
Tambaram to Chengulpattu, electric
tractics has been sanctioned alieady.
You kindly expedite this.

97 per cent of the passangers earn-
ings come from the second class pas-
sangers. Hence more amenities are to
be given to the second class 7assang-
ers, Some time back, the hon, Prime
Minister categorically stated that G.T.
Express will be called Bharati Express
One year has passed but it has not
been implemented. Kindly see that
thig thing done from the next month,

DR. KRUPASINDHU BHOI (Sam-
balpur): Mr. Deputy Speaker, Sir, I
am very happy that you are in the
Chair because during my speech I will
refer to your name also with regard
to a few points, Before I congratulate
him for his eloquency in answering
the replying to the debate on the Rail-
way Budget, I must congratulate the
railway men as a whole and the rail-
way workers as a whole for their
magnificient pérformance of carrying
270 million tonnes revenue earning
trafficc. At the same fime, the passen-
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ger traffic Jlu also increased to 6 bil~
lion ‘passenger km,

Day before yesterday, there was a
chaotic condition created by our West
Bengal Member of Parliament. Prof.
Madhu Dandavate and Shri Atal Bihari
Vajpayee were shedding crocodile-tears
on the sufferings of the victims and the
deceased persons of the accideat. But
today they are absent at the time when
the debate on the Supplementary De-
mandg for Grants in respect of the
Railway Budget is going on. The
Speaker commented at that time that
due to some communication gap the
Minister could not be present on the
Floor of the House at the earliest possi-
ble time. The Minister also apologised
for that., But these people were shed-
ding crocodile tears on that day for
the victims of the accident. Now they
are absent,

SHRI RAMAVATAR SHASTRI:

Some of them are here,

DR. KRUPASINDHU BHOI: Very
few. The members from West Bengal
should know that there is no repr2-
sentative of West Bengal in the House
now. This should be noted. when the
Minister was answering to the debate
on the railway with regard to security
and punctuality, you added the word
‘development’. I was very happy when
I was hearing the Minister and, his bold
steps taken to revamp the railway
organisation while time and again cn
the floor of the House and outside there
was severe criticism against the Rail-
way Board.

While time and again, on the floor
of the House and outside there was
severe criticism about the Railway
Board, the Railway Minister told the
nation that the Railways being the
lifeline of the nation, or the arteries
and veins of the nation, they cannot
be kept in danger, and he revamped
the Railway Board. Nobody ig disput-
ing his revamping the Railway Board
or the organisation, But only re-
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vamping the Railway Board and the
organisation will not serve the purpose.

1 will give a few suggestions. May
colleague, Shri Kosalram has given
some statistical information about pro-
jection in the Plan outlay for the Rail-
ways, which is less than 6 per cent of
the total of Rs. 97 crores, allotted for
public sector underfakings. Out of
that only Rs. 5 crores has been allotted
for the Railways. I think it is more
by internal mobilisation that the Rail-
ways have to raise the resources, and
less Plan assistance. So, the request
of one and all here on the fdoor of this
House is we must apprise the Plan-
ning Commission of the position, and
we must request the Planning Commis-
sion and the Finance Minister to come
to the rescue of this biggest public sec-
tor undertaking in the conutry and se-
cond biggest public sector undertaking
of Asia, Every Member has given his
views about safety, security aand punc-
tuality and I will also give some small
suggestions.

First | mention pilferage. Where
does pilferage of the goods traffic take
place ? Usually it takes place at the
time of transhipment. There is a
document in the Planning Commission,
the report of the National Transport
Policy Committee headed by Mr. B. D.
Pande. It has categorically suggested
container system and some other sys-
tems, to check the pilferage when
the goods are carried. The second
point which everybody has mentioned
is about accidents, How to check the
accidents is the question. Has the
Department calculated the total amount
of money required for restoration, re=
construction and payment of compen-
sation to the accident victims, and the
money spent to repair the derailed
tracks ? I think that if that much
money can be spent on modernisation
and expansion which is the yrime -
need of the day, if we can curtail the
other expenditure and concentrate on
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modernisation and expansion, then I
think that help in checking the
accidents,

There are thirty-five natjonal res-
earch laboratories in the country. 1
want to know if the Railways propose
having a research-oriented laboratory
or a research institute to go into the
details of the lacunae, the pathology,
the pathogenesis, and the ethology of
all the accidents and other conditions.
If not, is the Railway Ministry going
to examine this matter and come for-
ward with some concrete steps to pre-
veny accidents? 1 have heard the
Budget speech of the Railway Minis-
ter. He had mentioned about research
and maintenance and modernisation
alsp specifically. But it does not
satisfy us, because this is the largest
public sector undertaking and much
more needs to he done.

My personal experience is, as the
Minister hails from West Bengal in the
South Eastern Railway the discipline
and security conditions there are very
heartening now. First of all, of
course, after he has taken over there
is some improvement in punctuality.
He has explored some devices after a
meeting with experts on punctuality
and security. Still-much more bas to
be done and many distinguisned hon.
Members including Prof. Madhu Dan-
davate had given various suggestions
which have to be looked into. The
allegation from the railway emp-
The allegation from the railway emp-
loyees is that this automatic warning
or alarm system, which was installed
in three or four fast running tarins,
has been gstolen and so it is not advis-
able on the part of the Railway Board
to intensify this type of system in all
the places. I have got a strong hunch
that if the installation of this system
is intensified and fitted in all the
trains with better security, the fre-
quency of the accidenty will = be
lessened.

Many Members have said that the
Railway: have a social cbligation and
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that they should not behave in a busi-
ness-like manner. I am girongly op-
posing this Railways are the lifeline
of the country, But the point is, why
is the Minister giving production on
linked bonus? Why should he not in-
troduce the incentive gystem division
wise on the basis of earning per
tonne kilometre.? 1In one division if
the railway line is a thousand kilo-
metre, it should be provided with the
money for the maintenace and admi-
nistrative requirements and it should
be made liable to fulfil the target. If
they earn Rs, 10 crores more than
the target, Rs, 5 crores should be
given to the division employees and
the rest Rs. 5 crores should be depo-
sited with the Railway Board. In
thig way, they will get more incen-
tive. This system was introduced by
in Orissa when I was incharge of
transport. There the transport was
running in a loss, After the intro-
duction of this scheme, in the very
first year the transport organisation
came to break even and in the next
year, they made a profit, To make
the employees competitive-minded,
introduction of this scheme is a must.

At the time of Emergency INTUC
people had worked sincerely. At that
time, they did not rush up to the
strike call given by some union leaders,
But during the Janata rule, they were
harassed. And the same harassment
is still continuing. If sincere and
honestt  railwaymen are regularly
charged by the vigilance, either rail-
way vigillance or the Central Vigilance,
their morale would be nowhere,

South Eastern Railway earnsg the
maximum revenue from Orissa. But
unfortunately, the Railway Depart-
ment is behaving in a siep-motherly
way with the orissa people. Time and
again, we have asked for construec-
tion of Sambalpur-Talchar railway
line which will connect not only West
Orissa to coastal Orissa but also have
emotional integration and connec-
tion of hinterland of industrial and
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mineral resources of Chhatisgath of
Madhya Pradesh to Paradip Port.
This Sambalpur-Talchar railway line
had been surveyed, re-surveyed and
techno-economic experts had also pre-
pared the project report. According
to their calculation, this line would
give six and odd per cent return per
year, I have got some doubts about
the traffic survey for this line because
the cart is before the horse, The pro-
posed line ig going to connect the
mineral belt. In eastern sector, with-
out railway line how can the industry
come up? It will cut short the dis-
tance travelled by Kalinga Utkal Ex-
press by 375 kms, from Delhi to Bhu-
baneswar if this railway line is con-
structed. This railway line can be
constructed if the hon, Minister gives
it priority. Kamalapatiji told that defi-
nitely he is going to t{ake wup this,
Kedar Pandey ji also told like that,
Sethi ji asked for re-survey, techno-
economic survey and the survey report
has also come, The most important
thing ig that Mr. B. D. Pandey, who
headed the National Transport Com-
mittee, had recommended priority
number one for the missing link of
Sambalpur-Talcher, This document is
with the Planning Commission, In
this context, T would say that the
Minister, at least when he is going
to reply to the debate on Supple-
mentary Demands, must announce
some funds because the State Govern-
ment is ready to supply the basic land
and other facilities free of cost.

MR. DEPUTY SPEAKER: There
are many speakers from your party,
they are waiting.

DR, KRUPASINDHU BHOI:"I am
coming to Orissa things only., The
time is five hours.

The construction of Jagpura-Bans-
wari railway line commenced in 1975.
They have phases it out. Now who
is the expert, who is doing this {echno-
economic survey, I am myself sur-

prised. Tbis is the mineral belt of the
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country. In this Jora-Bamra gector,
you get iron ore, you get manganese,
you got chrome, you get gold mine,
everything ig there, If this railway
line is hastened up immediately, it
will link Paradeep with the
hinterland of Bihar and Orissa, Para-
deep is the best deep draught port in
the country if the Shipping Ministry
takes more initiative.

Another demand is about an addi-
tiona] Division in West Orissa. This had
been examined by the Railway
Department and the Railway Re-
forms Committee has got all the data
and statistics in favour of creation of
a Division at Sambalpur, the heart
of West Orissa. Sambalpur or Jharsu-
guda wherever it is suitable, the
Minister should take it up. For the
last three years I am writing to the
Minister and the Railway Board
Chairman for some minor passenger
amenities for my constituency and for
West Orissa, Same reply I get cvery
time that due to the lack of traffic,
it ig impossible {o accept the sugges-
tion. I have written many letters to
the Minister, He should see that pri-
ority ig fixed for the passénger ameni-
ties and all these thingg which I have
narrated. .

MR. DEPUTY SPEAKER: For other
things you can meet the Minister and
have them okayed.

DR. KRUPASINDHU BHOI: The
other things are regarding the pas-
senger train between Jharsuguda and
Titilagarh, extension of Howrah-
Rourkela Express train to Titila-
garh, introduction of fast passenger
train between Jharsuguda, Titilagarh
and Bhubaneswar. This is a prime
need, Since independence, the Rail-
way Department is not looking to
the interestg of Orissa., The Railway
Service Commission which had bheen
sanctioned for Orissa is yet 1o be
opened and I think no officer has yet
been posted. Immediately priority
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should be given to this. Orissa peo-
ple are feeling it, The headquarters.
is in ‘Calcutta and they are behaving
in a step-motherly way with us. I do
not pressurise the Minister for a head-
quarter of the South Eastern Raiway
but the Railway Division or Railway
Circle should be there, Instead of the
people of Orissa and Madhya Pradesh
running to Calcutta to get justice,
they should be enabled to go to Bha-
baneswar or Sambalpur.

Lastly, I will congratulate the Rail-
way Minister for the bold step he has
taken to revamp the Railway Board.
While emphasising safety, security
and punctuallity, at the same time,
he should ensure that development is
taking place, ag desired by the people.

*SHRI S. MURUGIAN (Triuppat-
tur): Hon. Mr. Deputy  Speaker, Sir,
on the Demands for Granis of the
Ministry of Railways for 1983-84, I
wish to make a few suggestions,

At the very outset, I would like to
refer to the oft repeated pleadings of
the Railway Ministry about the paucilty
of funds inhibiting the developmental
projects of the Railways I am unable
to understand it, particularly when 1 see
that the Railway r&enues are going up
year after year and in tke same pro-
portion money is not being allocated fo,
Railway projects, Our illlustrious
leader Thanthai Periyar used to say
that North is waxing and South is
waning—North ~ is  flourishing and
south is languishing. The Railways
have confirmed that statement, So
many years after Independence, Tamil
Nadu has not been given a new rail-
way line and no conversion
scheme of metre gauge into broad
gauge, No arguments are also
adduced for  the =eglect of
Tamil Nadu. The people of Tamil
Nadu had forgotten this for some years,
Now they may be compelled to raise
the same slogan. They have shown
their resentment against this neglect
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in the recent bye-elections and 1 hope
that the Railway Minister takes note
of this,

I would like to inform the Railway
Minister that the efforts being made to
raise additional resources are not being
made in the matter of curtailing ex-
penditure on the Railways.

In 1981-82 the value of railway pro~
perty stolen was Rs. 1.50 crores; the
value of claimg settled for Joss and
damage was Rs, 19.90 crores; the
value of consignments stolen was
Rs, 6.82 crores; the amount of com-
pensation paid to the victims of Rail~
way accident wag Rs, 46 .lakhs. The
value of damaged property due totrain
accidents in this year was Rs. 15.75
crores. If you total all these, you will
find that in 1981-82 the Railways have
incurred avoidable expenditura of
Rs, 44.43 crores, If adequatfe attention
had been paid to these problems, the
loss of about Rs, 45 crores could have
been averted, I would like to suggest
that necessary steps must be taken to
avert these recurring losses on the
Railways; then the Railways  will
find some money for developmental
purposes,

In 1924-25 the Railway Budget was
separated from the General Budget. Du-
ring the past 58 years the Qallways
have been contributing dividend to the
Genera] Revenues, From 1970-71. 1o
1981-82 a total sum of Rs. 2668.98 crores
has been paid as dividend by the Rail-
ways to the General Revenues. I need
not say that this is at the cost of Rail-
way development, While the Railway’s
share in total public sector investment
has come down to 5 per cent in the 6th
Five Year Plan as compared to 11 per
cent in the Ist Five Year Plan, the
dividend to General Revenues has been
going up. In 1981-82 a sum of Rs. 356
crores has been given 1o the
General Revenues by the Railways.
Sir, T should say that the Railways
should stop contribution to the Gene-

*The original Speech was delivered in Tamil.

.



28  Recomm. of the Rly. PHALGUNA 28, 1904 (SAKA) (Riys) 1983-84, DSG  2g0

Con. Comm. (Res), DG

ral Revenues if the Planning Commis-
sion does not allot adequate funds ior
Railway development.

Sir, the Railways are not only the
life-breath of the economy of our
country, they are also the cheapest
mode of transport for our people, Of
late, the Railway journey has be-
come risky. There is steep increase
in rape, murder, robbery, etc. on the
Railways. While the statistics cof
murder, dacoity, robbery etc. on the
Railways show stupendous increase,
the statistics about developmental
projects are on the decline. I won-
der how long the people's patience
will last, I suggest that more atten-
tion should be paid for curtailing the
expenditure on the Railways.

Year before last, there weré two
major accidents in Vaniambadi and
Thandarai. It is unfortunate that
compensation has not been paid to
all the victimg of these accidents.
The people who have died suddenly
in these accidents would not have left
any will. The Railway staff should
attempt to locate the dependents of
these victims and distribute the com-
pensation. Presently, there is inordi-
nate delay in  this regard, If the
dependents produce succession certi-
ficates, the Railways should not fur-
ther delay the distribution of com-
pensation, The Railways should secure
the necessary legal advice and ensure
that the disbursal of compensation is
not delayed at all. I demand that
immediate attention must be paid in
this matter at the level of the Rail-
way Minister.

Sir, in my district, Vaniambadi
and Ambur are known all over the
world, They are the centres of lea-
ther export. We are earning about
Rs, 400 to Rs.. 500 crores every vear
in foreign exchange. I am sorry to
state that adequate number of wa-
gong are not being made available.
More wagong should be allotted to
these places. 1 also demand that a
separate yard should be built at
Vaniambad‘i.
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Presently, the Mail and Fxpress
Traing leaving Madras for southern
parts of Tami]l Nadu do not stop at
Vaniambadi and Ambur, though there
is need for it. As I toid you, these
two major Municipal towns—not mi-
nor Panchayat towns—which are in-
tprhationally denowned trading cen-
tres for leather export, are visited by
many foreigners, The local traders
also want to move about quickly for
trading puposes. They cannot afford
to lose time by travelling in shuttles.
1 do not demand any new trains. I
only want all the South-bound Mail
and Expresg trains must halt at Vani-
ambadi and Ambur and similarly the
Mail and Express traing coming from
South to Madras must also halt in
these two places.

Another inexplicable thing is that
many accidents are taking place on
Villupuram-Katpadi branch line,
Many times the goods trains get de-
railed or meet with some other kind
of accidents, I request that some
special  steps should be taken to study
the cause for such accidents on Villu~
puram-Katvadi branch line and to
suggest remedial steps,

L)

Before I conclude, I would once
again appea] to the hon. Minister of
Railwayg that if Tamil Nadu is conti-
nued to be neglected in the matter of
railway development, then the people
of Tami] Nadu will be constrained to
make their resentment known to the
Railway Ministry in some way or the
other,

With these words I conclude.

——
MR. DEPUTY SPEAKER: Shri
Zainul Basher.

All hon. Members who are waiting,
provided they want to wait, wil] get
chance, I will see to it.
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SHRI RAMAVATAR  SHASTRI
(Patna): Unless you extend the time,
how can you do that? It cannot be
completed to-day.

SHRI ZAINUL BASHER (Garzipur):
1 congratulate the hon. Minister for
efficient handling of the Railways.
There is no doubt about it that within
a short period of three years, after
all, Shri Ghani Khan Chaudhuri has
proved to be one of the ablest Minis-
ters in the Union Cabinet. (Interrup-
tions)

w9 W ww w A @ E 7 W Am
Tt T AT 3 R E 7

MR, DEPUTY SPEAKER: I am go-
ing to call you also. The Minjster is
going to reply to-day.

1 am going to extend the time.

SHRI RAMAVATAR SHASTRI:
You are daily doing it without con-
sulting the Opposition. What is this?
This is very bad, This should have
been decided in the Business Advi-
sory Committee, We have got some
other jobs also to attend.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND
WORKS AND HOUSING (SHRI
BUTA SINGH): We did mention it to
the Business Advisory Committee,

ot TETEAT ARt 0 afdA &
fedro gt sow gATn W€

&t gz Tag : 99 gAET a1 W
ST |

s TREAR TR "9 S
gEy st =@ w7 fzar & 0 zEw
art ¥ wfaT gw S &1 WY Fdc
wET FqAT wifgdy |

o qz¢ fag : D g F agq
T o W g ) '
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SHR1 RAMAVATAR SHASTRI:
Daily extending the time without con-
sulfing the Opposition ig not good. It
is being done, I am opposing this
tendency,

SHR] BUTA SINGH: Time is
taken by the Members in zero Hour.
We have to adjust that.

= TETEAAIT ;A @ W9 39
IR A T FA H g w7 Afed

MR. DEPUTY SPEAKER: Every
Ministry has been allotted some time.
Now this Ministry has been alotted
4} hourg and we should see that we
do not curtail that time, I can give
an assurance that the Chair will gee
that 4 1/2 hours alotted are not curtail-
ed.

Half-an-hour is kept for the Minis-
ter. In all the allotment is 5 hours.

We must see that we do not put
these demands to vote oefore five
hours, Sometimes an hon, Member
on this side takes more time. Can we
be strict? Supposing the time allotted
to CPI1 Member Shri Ramavatar
Shastri is seven minutes. Can I ring
the bell after seven minutes or apply
guillotine? This is a question of give
and take.

SHR] RAMAVATAR SHASTRI:
This should be applicable to all.

MR, DEPUTY SPEAKER: Every-
body ig allowld to speak on that. I
will see that all Members from the
Opposition also speak. Even if one is
left I will not allow it to be over. I
am sitting everyday because the res-
ponsibility is that it must be com-
pleted, And if you take more time
for Railways, some other Ministries
will not get the chance at all. There-
fore, we want that you must all co-
operate with us.

SHR] RAMAVATAR SHASTRI:
We are cooperating, But this is not
the way,
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MR, DEPUTY-SPEAKER: It ig all
-right, Thank you.

Now, Shri Zainul Basher to conti~
nue. You are deemed to have started
from 5-50 p.m,

SHRI ZAINUL BASHER: There
had been a minor controversy which
developed in the Railway Ministry
where the Chairman, Railway Board
and some Members of the Board were
having confrontation with the Rail-
way Minister. I do not want to go
into detail, But, Sir, I have all the
praise for the Railway Minister who
has thrown the Railway Board and
the railway bureaucrats and he has
proved hig supremacy over the Rail-
way Board.

Now, we find that there has been
a significant improvement all-round
in the Indian Railways. There has
been some improvement in respect of
puctuality also. There hag been im-
provement in the security and some
definite improvemeny{ in the safety as
well.

Sir, now, I would like to give some
suggestions. The Railways system has
become too weak. Powers have bheen
concentrated in a few haunds, 1 think,
it ig time that the hon, Railway
Minister should think about decentira-
lisation of powers. He has given
some powers to the Genera]l] Mana-
glrs <ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>